
MINU′「 ES OF NORMS COMMIFll■ (NC 7)OF
PLASI｀IC&RUBBI]R PRODUCTS'
MIう Iう
´
1｀ ING N0 22/AM19

(HEI′ D ON 06.02.2019)
UND】 tR I・III]CHAIRMANSH11)OF
SHRI VIJAY KUMAR,ADI)I′ .DG「′I｀

Mceting No.22/87-NC-7/2018 of NORMS COMMITTEE(NC-7)dcaling with`Chaptcr 39 and 40
of ITC(HS)COdC'hcld on 06.02.2019,undcr thc Chailulanship or Shri vtay Kumar,Addl DGFT,
Dircctoratc Gcncral of「 orcign′Iradc,I)cpartmcnt of Commccc,Udyog Bha、 van,Ncw Dclhi 110011
Follo、ving attcndcd thc Iヽ 4ccting:

1)

2)

3)

4)

5)

Shri Nand Lal,Consultant,DIPP

Shri Shaish Kumar,Tcchnical Expcrt(Consultant),DGF′ r

Shri D N Mathur,Tcchnical Expcrt(Consultant),DGF「

Shri Dlip Kumar,DDG
Shri Ashok Chandcr Bhatt,F′「DO

2. Following are thc dccisions of the Norms Committce aftcr deliberation and RA concemed shall
take consequential action as per Foreign 1'rade Policy/Procedurcs:

NC No.:22/AⅣ119

Dated:06.022019

ⅥAヽ しAI.CASES

1ヽ、 K(lnan,l atc、 l!klustlc、 P、 t HQ卜 0ヽ                t`atu、

lt(1 (11()ti)                  01 87 1()20()0()3:ヽ lヽ191)liS―ヽl1     1)clcrrcd

Ad、 I icヽ()and I)atc

l13()10103951 datCd 17.02.2()17

Subject: Rcqucst for l'ixation of Standard Input-Output Norms (SION).

Dccision: The Committcc considcrcd thc casc as pcr agcnda and dccidcd to issuc dcficicncy lettcr to thc autho zation
holdcr for submission ofthc following information and dcferred the casc:-

a) To Explain thc diffcrcncc bctwcen thc two products namely surgical glovcs Prc-Powercd and surgical gloves

Polymer and also in manufacturing & raw matcrialconsumption.
b) Complctc calculation for requirement ofraw matcrial for both thc cxport product taking into considcration thc

Natural latex rubbcr(60% DRC) is uscd.
c) It has becn statcd that 85.21% ofrubbcr and 14.79% compound chcmicals arc uscd but it could not bc understood,
whcn Natual latcx rubbcr (60%DRC) is uscd.

d) Production ofcxport procuct vis-d-vis consumption ofraw matcrials for both the products scparatcly.

Casc No.A‐ 196 /s Jindal Spccialty l cxtilcs I´ ld lIIQ「。N。 .
101/87メ 50′ 0()585/Aヽ 417/DliS― Vll

Subjcct: Amcndmcnt in thc quantity orimp()rt ltcm all(,wcd by N(〕
3010103951 datcd 17 02.2017.

against Advancc Authorization No.

スノ′′ι″づ __

_′     ″

/OILIP KUMAR



Decision:Thc Comhittcc considcrcd thc

Minutcs of Mccting No 7/87-ALC1/2017

3010103951 datcd 17 02 2017:―

rcqucst of thc firm and decided that following norns may be adopted in thc
which was hcld on 21.12.2017 in rcspcct of Adance Authorization No.

EXPORT ITEM QTY IMP()RT lrliM Quantity I{ecommcndcd in Kgs

「
IEX BANNER

lKg PVC RESIN 0454

WRAP KN11 1'ABRIC 0183

TITANItJM DI()XH)li 0035

PLASTICIZER 0123

STABLIZI]R 0021

LUBttCANT 00005

BRIGTllTING
PIGMENT

000046

RA may takc conscquential action as pcr Policy / Procedurcs

s V.K.A. Polvmcrs Pvt. I-td.Case No.A-197

「
 No.32/24/040/00008/′ヽヽ イ18

210078200 datcd 08 06 2017

Subject:  Ratiflcation of Norms in rcspecl of Advancc Authorization No.3210078200 dated 08.06.2017.

Dccision:Thc committcc  hcard thc rcprcscntativc of thc flrm during Pcrsonal IIcaring and dccidcd that fo■ o、ving norms

may bc adoptcd in thc lヽinutcs of Mccting No 6/87-ALC1/2019  、vhich 、vas hcld on 24 05 2018 in rcspcct of Advancc

Authorization No 3210078200 datcd 08 06 2017:―

】]XPORT ITEM QTY IMPORT ITEM Quantity

HDPE NET IMPREGNATED WiTH
ALPHACYPERMETHRIN 055° 70 lKg COLOURING MASTERBATCH 0 01l Kg

l´LDPE 0 0487 Kg

ALPHACYPERMETHRIN TECH
9700

0 00679 Kg

HDPE GRヽ NULES 1 03819 Kg

RA may take conscquential action as per Policy / Proccdurcs

Casc No.A-198

IWSInd°

m lndustHcs ud

臨棚 0∞のAm yD鴎Ⅶ
Stalus:

Dcferred

NC No.:22/AM19
Dated:06.02.2019 1臨:itお:寝資ilふ : 「

.No.03/94/040/01084/AM17/

Subject: l'ixation of Adhoc Norms.

_2

HQ「.No.01/87Ю 50/004H/AM18/
DES‐VⅡ

Stalus:
Approved

NC No.:22/AM19
Dated:06.02.2019



Decision: 'l'hc committcc considcrcd thc casc as pcr agenda and dccidcd 1o dcfcr thc mattcr for cxamination of
thc casc by Technical Expcrt(Consultant) { SK }

Casc No.A-199 Jayshri Propack Pvt. Ltd. 〔QF.No.
1/87/05υ00169/Aヽ118/DES― VII

N(〕 No.:22/AM19
Datcd:06.02.2019

ノヽdv I´ ic No andI)atc

0810139984 datcd 31.03.2017
ItA
「
.No.08/24/040/00523/AM17/

Subject: Fixation of Adhoc Norms.

Decision: Thc committce considcred thc casc as pcr agcnda and dccidcd to ratify thc licencc as follows:

Subject: Fixation of Adhoc Norms.

Decision: Thc committcc considcrcd thc case as pcr agcnda and dccided to dcfcr the mattcr for cxamination of thc
casc by Tcchnical l:xpcrt(Consultant) {SK}

. Lic. No. and Datc
「
。No.34/24/040/00159/Aヽ116/

10041498 datcd 09 09 2015

Subject: Fixation of Adhoc Norms.

Decision: Thc committee considcred thc case as per agcnda and decided to dcfcr thc mattcr for examination ofthe
case by Technical Expert(Consultant) {SK}

「
.No.34/24/040/00129/AM17/

騨

I〕XPORT ITI〕 M Q「Y IMP01こ I｀ ITEM QTY
Thcli1lofolll五 ng「 ilm(70 Micron To

300 Micron)I hClllloforming IPilm
250000 000 Kg Nylon 94392 000 Kg

'l'ie-Bonding Itcsin 8350 500 Kg

Mctlosin I´ I´DPE 84844 500 Kg

I′I)PE 24453 000 Kg

LLDPE
PPA

68143 500 Kg

798 000 Kg

Antiblock Agcnt 2023 500 Kg

RA may takc consequential action as per Policy / Procrdures

IQ「.NO.
1/87/050/00264/AM16/Dl〕 S―VII

Casc No.A-200

「
.No.34/24/040/00158/AM16/

10041497 datcd 09 09 2015

N(]ヽ o:22/,ヽ 1ヽ19

1)atcd:06022019

s. Gujarat Irluorochemicals
1/87/050/00265/AM16/Dl〕 S―VII

Casc No.A-201

NC No.:22/AM19
1)atcd:06022019

M/s. Gujarat llluorochcmicals Q「 NO・
1/87/050/00388/AM17/1)ItS― VII

N(〕 oヽ.:22ノ Aヽ119   Ad、  l icヽ o an(11)atc

習翼「[墨i』謹ぎiF霧普::FT

Gujarat Fluorochemicals



Darcd: 06.02.2019 34l0042.196dalcd 02.08.20t6

Subject: Fixation of Adhoc Norms.

Decision: The committcc considcrcd thc case as pcr agcnda and decided to dclcr thc mattcr lor cxaminalion ofthc
casc by Tcchnical Ixpcrt(Consultant) {SK}

Subject:Rcvislon of adhoc norms ixcd by NC against Advancc Authorization

No.3010104364 datcd 15 06 2018.

Decisioll: Thc COmmitcc considcrcd thc rcqucst of thc

Minutcs of Mcctlng No 15/87-ALC1/2019 which was

3010104364 datcd 15 06 2018:―

dccided that following rorms may
28.08.2018 in rcspcct of Adancc

ａｎ
ｄ

ｏｎ
編
ｈｃ‐ｄ

bc adopted in thc
Authorization No.

Eヽ POlt1 1l Eヽ 1 'l otal Q'l Y Iヽ11'ORT ITEヽ 1 Quantity recommendcd per I
MT of export itcm

SPECIAL SYNTHETIC

405 MT

l.Natural Ilubbcr 0397 MT
KU00こ ヽ しυ Mroし oNり Lリ

BICYCLE HIGH SPEED
TUBES

2 Synthctic

Rubbcr(P131tysBR 1502)
02 MT

3 Carbon l)lack

N330,N550,N660 0183ヽ 4T

4 Rubbcr Chcmicals

(Anloxidcnts)

9.5MT(Item 5&6 togcther upto
7% of IiOB valuc)

5.Rubbcr Chcmicals
(Accclarators)

9.5MT(ltem 5&6 togcthcr upto
7% ofFOB value)

6.Zinc Ingot (99.95% Purity) 0 03116MT

7.[]rass Scrap 0038ヽ4T

RA may takc consequential aciion as per Policy / I'roccdures

Subject:Rcvision of adhoc norms flxcd by NC against Advance Authorization

No.3010104436 datcd 12 09 2018.

Dccision: Thc Cominittcc considcrcd thc rcqucst of thc llrin and dccidcd that foHo、ving norms may bc adoptcd in thc

Minutcs of Mccting No 15ノ87-AI C1/2019  、vhich 、vas hcld on 28 08 2018 in rcsPcct of Adancc AuthorizatiOn No

3010104436 datcd 12 09 2018:―

EXPORT ITEヽ 1 QTY Iヽ lP01tl ilEM QIY
Bicyclc Nylon Tyrcs
EPDM (Min 75%)
Rubbcr   Colnpound

10000M 「 l. Natural Rubbcr (with pre- import
condition as natural rubbcr is covcrcd undcr
Appcndix -4J)

2723ヽ 4「

ンわ～

|「ギ空::抑 ∬:ΥdЮ Tソいh:
|‖:‖
・
:摯l蟹r胤 1鳳識ムWを111胤Ю器

s Metro l'yrcs Ltd.
1/87/50/00255/AM19/DES― VH

. Lic. No. and Date Iこヽ
「
ヽo3021()1()()0012Aヽ l19

010104364 datcd 15 06 2018

Casc No.A-203

NC No.:22/AM19
Dated:06.02.2019

_今 ′

「
.No.



with Rcflcctivc Tapc
with condition that thc
cxport obligation
pefiod will bc six
months from thc datc
of clearance of cach
consignmcnt of
natural I{ubber by
custom autho ty as

per Public Noticc
No.35 datcd I1.09.15.

2 Synthctic Rubbcr(PI〕 RySBR―

1502/SK13)
11 34 Ml

3. Synthetic ltubbcr IIPDM 800 MT

4. Carbon Black (N-330, N-550, N-660) 17 35 Ml

5. (a) Rubbcr Chcmicals (Accclcrators)
5. (b) Rubbcr Chemicals (Anti-oxidants)

(a)099 MT
(b)099 MT

(upto 7%of FOB valuc)

6  Bcadヽ Virc 1000ヽ 41

7. Misc. Chcmicals
(Paraffin Wax)

800 MT
(upto 2%of FOB valuc)

8. Nvlon Filamcnt Yarn 1100M 「

9. Zinc Ingot 1 312 Ml

10. Prccipitatcd Silica 350M「

I l. Kcvlar lingincercd lllastomcr IIr 722 0250 M I

12. Reflcctivc Tape (4.7 mm to 5.7 mm) L l0 Mtrs / Mtrs content in
cxport contcnl

13. Cotton Chafcr (7 mm to 9 mm) I .10 Mtrs / Mtrs contcnt in
cxport contcnt

(〕asc No A-205

10104234 datcd 13 02 2018

N(〕 No.:22/Aヽ119

Datcd:06.02.2019

R,{ may take consequential action as pcr Policy / Proccdurcs

IQ「.No.

1/87/50/00037/AM19/DES― VH

「
.No.30/24/040/()0039/ノ 1ヽヽ418

Subject:Rcvision of adhoc norms flxcd by NC against Advancc Authorization
No.3010104234 datcd 13 02 2018.

Dccision:  I hc Cominittcc considcrcd thc rcqucst or thc ■rm and dccidcd that fono、 ving norms may bc adoptcd in thc

Minutcs of Mccting No 4/87-ALC1/2019  、vhich 、vas hcld On 02 05 2018 in rcspccl of ノヽdancc ノヽuthorizatiOn No

30101044234 datcd 13 02 2018:―

EXPORT ITEⅣ l QIY い

“

P()RI IIEヽ 1 QlY
SPECIAL SYNTHliTIC
RUBBER COMPOUND
BLENDI〕D BICYCLE HIGII
SPEED lUBES

405 MT l NATURAl RUBBl'R 160785ヽrr

2 SYNTIΠうTIC RUBBI]R(PBR/SBR―
1502)

81000ヽ4T

3 CARBON BLACK
(N330,N550,N660)

74115ヽ4T

4. RUI]BtsR CIIEMICALS
(Antioxidcnts) - with condition that the CIF
valuc ofrubbcr chemicals spccificd at
Sr.No.4 & 5 in thc list ofimport should not

cxcccd 7% ofthe fob valuc).

3848ヽ lT

5 RUBBER CHEMICALS
(Accclarators)

3848ヽ (T

6 ZINCIN(10T
(99950/O Purity)

12 620 MT

7 13RASS SCRAP 15 390 MT

Rrt takc conscquenlial aclion as / I'roccdurts

_f′

\4ctro 'l'yrcs l-td.

. I.rc. No. and I)atc



1/87/050/00356/AM17/DES― VII

「
.ヽ o.03195/040/00400/AIV1 1 7/NC No.:22/AⅣl19

Datcd:06.022019

s. SI Group India Ltd.

. Lic. No. and Datc
10807095 datcd 12.08.2016

Subject: Fixation of Adhoc Norms.

Decision: The commiltcc considcrcd thc casc as pcr agcnda and dccided to dcfcr thc matter for cxamination ofthc
case by Tcchnical Expca(Consultant) { SK}

SubieCt:Rcctincati。ゴAmcndmcntin NollllS approvcd by NC Mccting No 19/AM19 hcld on 05 12 2018

Decision: Thc Committcc considcrcd thc requcst Of thc fl.11l and dccidcd tO R)nvard thc samc to DIPP

cxamination and commcnts
br

Spcciality Polyfilms lndia
Lrd

HQlイ 0ヽ01187105()|(X)5461AM 171  Statu、     ‖
1)IiS 1ヽ1                           1)cfcrrcd

ltA Ifヽ o()3195,()4()10()714 AM16         1. I-ic. No. and Datc
10810796 dt.27.01.2017

Subjcct: Amcndmcnt in thc quantity of lmport ltcm

0310810796 dt.27.012017.
allowcd by N(-- against Advance Authorization No.

Decision: 'lhc committcc considcrcd the casc as pcr agcnda and dccidcd to dcfcr thc mattcr for cxamination of thc casc by
Tcchnical Expen(Consultant) { SK}

Thc Committce also decidcd to givc Personal Ilearing to thc firm with tcchnical and production pcrsons who arc
wcll verscd with thc casc to cxplain thc expon product and proccss involvcd and dcfcrrcd thc case.

Subject: Amcndment in the quantity of Import Itcm allowed by NC against Advance Authorization No.
0310810727 dt. 24.01.2017.

Decision: Thc committcc considcrcd the casc as pcr agcnda and dccidcd to defcr the mattcr for cxamination of thc case by
Tcchnical Expert(Consultant) {SK}

Thc Committcc also dccidcd to givc Personal [Iearing to thc firm with technical and production pcrsons who are

wcll verscd with thc case to cxplain thc export product and proccss involvcd and dcfcrcd the casc.

M/s Zcnith lndustrial ltubbcr
IProducts Pvt.1 ld.

310822426 datcd 19 07 2018

1/87/()50/00431/AM19/DES― VH
(lasc N().A‐ 207

NC No.:22/AM19
1)atcd:06.02.2()19

NC No.:22/AM19
Dated:06.02.2019

:IndaJ

:017     ]

1/87/050/00062/AM18/DES― VH
Case No.A-210 s Kl(alpana (lndia) Ltd.

て
1´

(〕ase No.A-208

「
.No.03/95/040/00352/AN419



NC No.:22/AⅣl19
Datcd:06.02.2019

RA F.No. ―

Subject: Rcquest of M/s KKalpana (India) Ltd., Mumbai to amcnd thc dcscription ofllxport itcm as "XLPE
COMPOUND" instead of "XLPE COMPOUND oontaining minimum 98% Ll-DPE".

Dccision: 'l'he committcc considercd thc casc as pcr agcnda and dccidcd to dcfer thc mattcr lor cxamination of
thc case by Technical Expcrt(Consultant) { SK}

Subject: Amend the dcscription of Export item and Qty of import item.

Decision:'l'hc committcc oonsidercd the casc as pcr agcnda and decidcd to dcfcr the matter for cxamination ofthc
case by Tcchnical Expert(Consultant) {SK}

s KKalpana (lndia) t.td.
「
.No.01/87/050/00348/AM18/

l〕 S―VH

NC No:22/AM19
1)atcd:0602.2019

. I-ic. No. and Datc
「
.No 03/94/040/00403/ン Mヽ18

10815303 dt 22 08 2017

Subject: Amend thc description of lixport/lmport item and Qty.

Decision: 'l'he committee considered the case as pcr agenda and dccided to defer thc mattcr lor cxamination of
thc case by Tcchnical Expcrt(Consultant) {SK}

Subject: Amend the description of llxport/Import item and Qty.

Decision: The committec considcrcd the casc as per agenda and dccided to dcfer thc matter for examination of
the case by Technical Expert(Consultant) {SK}

(〕ase No.A-211 QF.No.01/87/050/00204/AM19/
1〕 S―VII

II.ヽ o.03,94/04()/01021,AM18NC No:22/AM19
Dated:06.02.2019

. Lic. No. and Datc
310820056 dt 23 03 2018

(〕 ase No A-212

s KKalpana (lndia) I-td. QF.No.01/87/050/00073/AM18/

RA 
「
.No. 03/94/040/01157/AM17

10812289 dt 30 03 2017

(〕 asc No A-213

NC No.:22/AM19
1)ated:06.02.2019

s Arkcma (lhcmicals India Pvt.
1/87/05()/()0321/AM19/DES― VH

(〕asc No.A-214

「
.No. 03/94/040/00305/AM19NC No.:22/AⅣl19

1)ated:06.022019

. I-ic. No. and Datc
310822590d1 25072018

_7´

. Lic. No. and Datc

M/s KKalpana (lndia) Ltd. Status:
Dcfcrred

. [,ic. No. and Datc



Subjcct: Ratification of Input Output Norms against Advancc Authorization No.0310822590 dt.
25.07.2018

Decision:  Thc cOmmittcc considcrcd thc rcqucst of thc flrm and dccidcd that fo1lo、 ving norms may bc adoptcd in thc
Minutcs of Mccting No 18/87-ALC1/2019 which was hcld on 14 11 2018 in rcspcct OfAdancc Authorization

No 0310822590 dt 25 07 2018

Itcin Oty Impon itcm Qty
Polyamidc Rcsin CRAYAMID 125‐ 100 /
CRAYAMID 140 100, CRAYAMID 240/
CRAYAMID 340

l Kg Dimcr Acid 0 628 Kg

T cthylcnc Tctraminc 0 346 Kg

RA may take consequential action as pcr Irolicy / I'rocedures

Subject: Correction in Minutcs of NC ⅣIceing No.18/AⅣ l19 held on 26.09.2018.

Dccision:  l hc Committcc considcrcd thc rcqucst of thc flnll and dccidcd that foHo、 ving nOrms may bc adoptcd in thc

Minutcs ofヽ 4ccting No 18/87-7ヽ lC1/2019 、vhich、 vas hcld on 14 11 2018 in rcspcct or′ dヽancc Authorization

No 0510407333 dt 27 07 2018:―

EXPORTITI:M QTY IMPOR「 r「FM QTY

HDPE BI´ACK COMPOUND 50000Kg HDPE 40400KB

LLDPI:COMPOIJNI)
50000Kg II)PI:′ III)Pl] 57125Kg

CARBONl,I ACK 2665Kg

ANT1 0X:DANT 310Kg

ILA mav take consoqucntial action as pcr l'olic1 / l'rocedurcs

Subject: l'ixation of Adhoc Norms,

Decision: l'hc comrnittcc hcard thc reprcscntativc of thc frim during thc Personal llcaring and dccidcd that firm
will give detailcd rcply about thcir llxport Product

1/87/50/00355/AM19/1)ES― VH
Case No.A-215

「
.No.()5/23/040/00191/AM19. Lic. No. and Datc

10407333 dated 27.07.2018

NC No.:22/AM19
Datcd:06.022019

(〕 asc No A-216 〔QF.No.
1/87/050/00077/AM18/DES― VII

l,ic. No. and Datc
10812230 datcd 30 03 2017

N(〕 No.:22/Aル119

Datcd:06.02.2019

Dorf-Kctal Chcmicals lndia

03/94/040/01179/ノ Mヽ17

Case No.A-217  ‖M/s DoriKctal Chcmicals lndia  にIQ「.NO.
I´ td 1/87/050/()()()76/AM18/DES―VH   ‖Dcねrrcd

NC No.:22lAM19 lrrdu. Lic. No. and l)atc llRA l" No' 03194t040/o1178/AM l7
Datcd:06.02.2019 ‖0310812317 datcd 31 03 2017

_?´

κ/′ ι_

BLS Polvmcrs I′ td. Status:

Approved



Subject: !'ixation of Adhoc Norms.

Decision: 'l'hc committee hcard thc reprcsentativc ofthe frim during thc Personal llearing and dccidcd that firm
will give dctailcd rcply about their lixport Product

Subject: Fixation of Adhoc Norms.

Decision: 'fhc committcc heard thc reprcsentative of thc lrim during thc Personal I lcaring and dccidcd that firm
will give dctailcd rcply about thcir lixport Product

Subject: l'ixalion of Adhoc Norms.

Dccision: 'Ihc committcc hcard thc rcprcscntativc ofthc lrim during thc Pcrsonal I lcaring and dccidcd that firm
will give dctailcd rcply about their I..xport Product

Casc No.A-220 . Dorf-Kctal Chcmicals India
Ltd.

Q「 .｀ 0.
1/87/050/00205/Alヽ 419/1)ES― VII

NC No:22/Aヽ119
Datcd:06022019

. I-ic. r'.*o. and Datc
「
。No. 03/94/040/01079/AM18

10820130 dated 27 03 2018

Subject: Fixation of Adhoc Norms.

Decision: 't'hc committce hcard thc rcprcscntative of the lrim during thc Personal Ilcaring and dccidcd that firm
will give dctailcd rcply about thcir lixport Product

. l,ic. No. and Datc M  
「
.No. 03/95/()40/00436/AM16

310803201 datcd 10 03 2016

Subjcct: I{cqucst for amcndmcnl in the dcscription of l)xport Itcm

Dccision: Thc Committcc considcrcd the rcquest ofthc firm and decidcd that thc dcscription of Iixport Item may be rcade

as Butyl Acrylatc and Mcthyl Methacrylate Copolymcr llmulsion Solids content 50oh+l-2o instead of"I3utyl Acrylatc

Case No A‐ 218 M s DoriKctal Chcmicals lndia

PЙ Ltd
HQF.No.
01/87/050/00141/AM19/DES― VI

Status:
Dcferred

NC No.:22/AM19
Datcd:06.02.2019

Adv I_ic No and Datc

0310820127 datcd 27 03 2018

RA「。No.03/94/040/01077/AM18

NC No.:22/AM 19 ‖Adv I´ ic No andI)atc
Datcd:06.02.2019 ‖0310820140 datcd 27 03 2018

1/87/050/00144/AM19/1)ES― VII

「
.No 03/94/()40/()1087/Aヽ418

s. l)orf-Kctal Chcmicals IndiaCasc No A-219

Casc No.A-221 M/s Viscn [ndustrics Ltd. HQ「.No.
1/87/050/00014/AM17/DES― VII

NC No:22/AM 19
Datcd:0602_2019

_9 ′



Case No A-222 M/s Viscn Industrics l.td. HQF.No.
01/87/050/00013/AM17/DES― VⅡ

NC No.:22/AM19
Dated:06022019

Adv I′ ic No and Datc

0310803235 datcd 11 03 2016
Itt「.No. 03/95/040/00435/AM16

and Methacrylic Acid Copolymcr Emulsion (Solid contcnts 50%i-2%)" in thc minutcs of Mccting No. l5/87/ALCI/2016
which was hcld on 2l&26.04.2017

RA may take consequential action as per Policy / Procedures.

Subj ect: Requcst for amendmcnt in thc dcscription of Export Item

Dccision: Thc Committcc considcrcd thc rcqucst ofthc flrm and dccidcd thatthc dcscription of Exportltcm may bc rcadc

as Buサ l Acrylate and Mcthyl Ⅳlcthacrylatc copolymer Emuision Solids contcnt 500/。 +/-20/。 instcad of``ButyI Acrylatc
and Mcthacryhc Acid Copolymcr Emulsion(Sond COntcnts 50%■ 2%)'' in thC minutcs of Mccting No 15/87/ALC1/2016
which、 vas hcld on 21&26042017

R  may takc conscquential action as per Policy / I,roccdures.

S ubj ect: Rcquesl for amcndmcnl in thc description of Ilxport Item

Decision: l'hc Committce considcrcd the requcst ofthc firm and dccidcd that the dcscription of Export ltem may bc reade
as Butyl Acrylate and Methyl Methacrylate Copolymer Irmulsion Solids content 50o/o+l-2o/o instcad of "llutyl Acrylate
and Mcthacrylic Acid Copolymcr Emulsion (Solid contents 50oZ t -2o/o)" in thc minutcs of Mccting No. l5/87/ALCI/2016
which was hcld on 2l&26.04.20],7

RA may takc conscqur:ntial action as pcr Policy / I'roccdures.

tisscn Spcclialitl' l'ilms, Q「.NO.
1/87/162/()()()93/Aヽ 117/1)ES―VH

Iン ic No andI)atc

10041995 dt.17062015

Subi cct: l'ixation of adhoc norms in rcspcct of Advancc Authorization No.2410041995 dated
17.06.2015

Decision: 'l'hc committee considcrcd thc casc as pcr agenda and dccidcd to dcfcr thc mattcr for cxamination ofthc case by
Tcchnical Expcn(Consultant) { SK}

1/87/05)00147/AM17/DES‐VH

F,No. 03/95/040/00976/AM16NC No.:22/AⅣl19

Dated:06.02.2019 10803570 datcd 28 03 2016

Case No.A-224

F.No. 24/24/040/00006/Aヽ417NC No.:22/AⅣ119

Datcd:06.02.2019

_ ′| ′

F.No.01/87/050/00548/ANI11 7/

VII

Casc No.A223



. I-ic. No. and Datc
10810700 dt.23012017

NC No.:22/AM19
Dated:06.02.2019

「
.No. 03/95/040/00842/AM16

Subject: Amendment in the quantity of Import Itcm allowed by NC against Advance Authorization No.
0310810700 dt. 23.0r.2017.

Decision: 'l'hc cornmittcc considcrcd thc casc as pcr agcnda and dccided to dcfcr thc mattcr for cxamination ofthc casc by
Tcchnical Expcrt(Consultant) {SK}

Thc Committec also decidcd to give Personal lJcaring to thc firm with tcchnical and production pcrsons who are

wcll versed with thc casc to cxplain the cxport product and proccss involvcd and defcncd thc casc.

Subject: Amendment in thc quantity of Import ttcm allowed by NC against Advance Authorization No.

031 0817947 dt. 20.12.2017.

Decision: Thc cornmittce considcrcd thc casc as pcr agcnda and dccidcd to dcfar thc mattcr for cxamination ofthe casc by

Tcchnical Expcrt(Consultant) {SK}

Thc Committcc also dccided to give Pcmonal Hearing to the firm with tcchnical and production persons who are

wcll vcrsed with thc casc to cxplain thc cxport product and procsss involvcd and defcrrcd thc casc.

Nav Auxichcm Pvt. Ltd.

Cヽ No.:22/AiVl1 9

1)atcd:06.02.2019

I´ ic No and Datc F.No. 30/24/040/00015/AM17/

10103816 datcd 16.08.2016

Subject: l'ixation of Adhoc Norms,

Decision: Thc committcc considcrcd thc casc as pcr agcnda and dccidcd to defer thc mattcr for cxamination of
the casc by DIPP

s. R.K. Rcclaim & Rubbcr
Pv■ l td

Lic No allld Datc
「
.No. 34/24/040/00182/AM18

10817947 dt.20.12.2017

QF.No.01/87/050/00572/AM18/
ES―VII

「
.No. 03/95/040/00769/AM18

(〕asc No.A-226

NC No.:22/AM19
1)ated:06.02.2019

〔QF.No.
1/87/050/00381/AM17/DES― VⅡ

Casc No.A-227

1/87/()5()/0()418/AM18/DES― VH
(〕 asc No A-228

NC NO.:22/A■7119

Datcd:06.02.2019 10043555 dt 18 10 2017

_ ′′ ′

Spcciality Polyfilms India Pvt

. I-ic. No. and Date



Subj rct: Ratification of Inpul ()utput Norms against Advancc Authorization No. 3410043555 dt.
I lt. I 0.201 7.

Decision: The committcc considered thc request ofthc firm and noted that norms fixcd by Norms Committec are
reasonable. Thcrcforc, committee decidcd to rcjcct thc rcqucst ofthc firm.

RA may take consequential action as pcr Policy / Procedures.

ONI′ INE CASES

Case No.:101′ 21/87-ALCl′2018  Pany Namc:VIS10N PRODUCTS Mcct No/Datc:22/87-

(P)LTD                   ALC1/2018
06022019

Case No.:102/21/87-ALC1/2018  Party Namc:VIS10N PRODUCTS Mcct No′ つatc:22/87-
(P)LTD                Al.C1/2018

06022019

HQ Filc:01/87/050/00651/AM19/ RLA「 ilc:34/24/040/00040/AM15/Lic No/Datc:3410040139
27052014

Status:
Approvcd

HQ Filc i01/87/050′ 00650/AM19/ RLA Fnc:34/24/040/00031/AM14/ Lic No/Datc:3410036903

16052013

Decision:l〕 ascd On thc cxaminatiOn Of thc casc of flrm by Tcchnical Expclt(Consultant(DNM})in Filc No
01/87/050/00650/AM19,thc COnlmittcc dccidcd lo adopt following nonns:―

2R棚‰:船ぇ需;,糧 &織‖I:£L∬t脱出為礼脚 IJ隊"“

Status:
Approved

(COnSu■ant{DNM})in Filc No

:

POI´ Yl〕 SII]R RI]SIN SOI´ UT10N―
65%/-1%RESIN CONTENT NI〕O PENTYI´ GI´YCOI´

PHTHAI´IC ANHYI)RIDl:

Rl]I′ l〕VANTI〕THYL ACI]TATE

ll,\ may takc conscqucntial action as pcr l)olicr'/ Procedures

_′
`―
 ´

EXPORT ITEM IMP()RT ITEヽ 1

ADIPIC ACID



PHTHAI′ I(〕 ANHYI)RIDE

ADIPIC ACID

RI]LEVANT ETHYl´ ACETATE

RA may take conscquential action as per Policy / Proccdures

Case No.:37l14l87- ALC112016 Partv Namc: NAVRATAN Mcct No/Datc122/87‐

SPECIALTY CHEMICALS LLP  ALC1/2018
06022019

HQ Filc:01/87/050Ю 0370/AM17/  RLA Filc:08/24/040/00085/AM17/ Lic No Datc:0810138106

06062016

Decision : The comminec considcrcd lhc casc as pcr agcnda and notcd lhat rhc firm was givcn rwo chanccs lor
attending the Personal Hcaring. Howcvcr, no body from thc firm appcarcd for thc thc samc. Thcreforc. commrttcc
decided to rcject thc case.

Status:
Rcjected

Status:
Rcjccted

Status:
Ilejected

Case No.:5/22/87-AI´ C1/2018   Party Namc:TARA MERCANTILE Mcct No/Datc:22/87‐
IPRIVATE LIMITED         ALC1/2018
‐                              06022019

HQ Filc:01/87/050700679/AM19/ RLA Filc:05724/040Ю 0515. 1ヽ7/ 11c No/1)atc:0510401316
16012017

Mcct No/1)atc:22/87-

ALC1/2018
06022019

6 HQFilc:01/87/050/00039/AM18/  RLA「
llc:08/24/04900412/AM17/ Lic No/Datc:0810139672

07022017

Decision :'l'hc commilrcc considcrcd thc casc as

attcnding thc Pcrsonal llcaring. Ilowcvcr. no body
decided to rcjcct thc casc.

Status:
Dcfcrred

Decision : The Committee considered the case as pcr agenda and dccidcd to issuc dcficicncy lcttcr to thc authorization
holdcr for submission ofthc following information and dJferred thc case:-

a) Pcrcentagc ofChlorinc in Expon Product may bc intimatcd
b) Ilard copy ofthe application submittcd to RA

5 HQ Filc

Case No.:38/1/87-AI′ C1/2017    Party Namc:NAVRATAN      Mcct No/1)atc:22/87-
SPECIALTY CHEMICALS LLP  ALC1/2018

06022019
:01/87/050/00038/AM18/   RLA llilc:08/24/040/00411/′ Mヽ17/ Lic No′1)atc:0810139670

07 .02.201',1

Decision : Thc committcc considercd thc case as pcr agenda and notcd that thc firm was givcn two chances for
attending the Personal Hearing. Ilowevcr, no body from thc firm appcarcd for thc the samc. Thereforc, committcc
dccided to rcjcct thc casc.

Casc No:39/1/87-AI.C1/2017 Party Namc:NAVRATAN
SPECIALTY CHl]MICAIS LLP

pcr agcnda and notcd that thc firm was givcn two chanccs for
from thc firm appcarcd for the thc samc. Thcrcforc, committcc

Case No:43/2/87-AI′ C1/2017

HQ Filc:01/87/050/00100/AM18/

Paty Namc:TEGA
INDUSTRn,S LTD

RI A Filc

:02/24/040/00261/AM17/

Mcct No/Datc:22/87-

ALC1/2018
06022019

1ic No/1)atc:0210207493

23032017

L-/t t--,*. -_q. #

Status: Approved



Decision : Thc commincc considcrcd thc casc as per agcnda and dccidcd ro rarifo thc licence as follows:

EXPORT ITEM QTY IMPORTITEM

Synthctic Rubbcr PBR(any

gradc)

Natural Rubbcr(any gradc)

Hot Rollcd StccI Platc
Hardox 500/JFE― EH 500
-(any gradc)

Rubber Liner for Grinding Mills
for Mining Industries.

500ヽ4T

RA may take consequcntial action as pcr I'olicy / Proccdures

Case No.:59お /87-AI′ Cl′2017   Party Namc:SUN「 I IEX       Mcct No/Datc:22/87-
RECYCLING PRIVATE LIMITIじ D ALC12018

06022019
HQ Filc:01/87/050/00260/AM18/ RLA「 ilc:08/24/040/00092/AM18/ Lic No/Datc:0810140636

13072017

Decision : Thc Commincc considcrcd thc casc as pcr agcnda and dccided issuc dcficiency lcttcr to rhe authorizarion
holdcr for submission ofthc following information and dcfcrcd thc casc:_

a) Composition ofRubbcr Flooring, Mats and Rubbcr Ti)es, clcarly indicating imporr contenr fin thc expon
product.

b) Composition calculation for rcqucircmcnt ofraw matcrials (both importcd and indigeous scparately) indicating
wastagc for the manufacturc ofexport product.

c) Production ofexport product vis a vis consumption ofall thc raw matc als duly certificd by Chartercd
Accountant for thc last thrcc vcars_

Status:
Dcferrcd

Slatus:
Approvcd

,Case No.:79l19/80 -Al,C2l2O17 Party Namc: pETnRS SURGTCAL Mccr No/Datc:22l87-
INDIA PVl" LTD. ALCI/20I8

06.02.2019
HQ Filc:01/80/050Ю 0360/AM18/  RLA Filc:0524/040700318 AM 18/ Lic No7Datc:0510404568

10112017

Decision:Thc cOmmitcc cOnddcrcd thc casc as pcr agcnda and dccidcd 10 rai"thc llccncc as follow,

EXPORT lTEM QTY IMP()RT ITEM
Stcrilc Absorbablc Surgical

Suturc USP/EP (llraidcd Coatcd
Synthctic madc of Polyglycolic
Acid or PGA+PLA)
with or without Nccdlc Packcd in
186445 Boxes. Contating packing
matcrial: Stcrilisation
Papcr:1337.38 Kg,Triple Kraft
Paper;2015.82 Kg, Aluminium
Foil:3140.02 Kg, Polycstcr
Film:1298.64 Kg, Necdlcs:
2237340 Nos.

Stcrilc  Absorbablc   surgical

Suture USP/EP(Catgut chromic
&             Plain)

Braidcd Coatcd Synthctic
Twinc (Thrcad) madc of
Polyglycolic Acid or
Polyglycolidc-co-LJactidc)
Diamctcr 0.04 mm to 0.64
mm +&-10%

Stcrilisation Papcr for outcr
pouch, 60 GSM/M2 in Rolls
/ltccl

l.07MT/.ll,1T content in Export

I .07MT/I,11' contcnt in [ixport

L05MT/MT content in Export

1892963Mctcr 1.01mctcr/meter contcnt in
Export product

As pcr packaging policy

_ヽ ヽ
″

384300 200Mctcr



32854 Boxcs. Contating packing
material: Sterilisation
Papcr:235.66 Kg,Triple Krafl
Paper:355.21 Kg, Aluminium
Foil:553.31 Kg, Polyestcr
Film:228.84 Kg, Needles :

394248.00 Nos.

Sterilc Non-Absorbablc Surgical
Sutures USP/EP (Braided Silk)
with or without Ncedle Packcd in
9043 Boxcs. Contating packing
material: Stcrilisation
Paper:64.87 Kg,Triple Kraft
Papcl:g1 .77 Kg, Aluminium Foil:
152.30 Kg, Polycstcr Film:62.99
Kg, Nccdlcs ; 108516.00 Nos.

96540 480Mctcr
Triplc Kran Papcr in Rons

/Shcct 152 GSM+&10% As pcr packaging policy

Stcrilc Non-Absorbable Surgical
Sutures USP/EP (Monofilament
Polypropylcnc)
with or without Ncedle Packcd in
10000 Boxcs. Contating packing
mate al: Sterilisation
Papcr:71.73 Kg,Triplc Kraft
Paper:108.12 Kg, Aluminium
Foil:168.42 Kg, Polyestcr
Film:69.65 Kg, Needles:
120000.00 Nos.

90000 000Mctcr
Aluminium Foil (Laminatcd)
in ltolls of 90mm or in
Multiplc width

As pcr packaging policy

Sterilc Non-Absorbable Surgical
Sutue USP/EP (Monofilamcnt
Polyamide)
with or without Nccdlc Packcd in
1085 Boxcs. Contating packing
matc al: Stcrilisation Paper:7.78
Kg,Triplc Krafi Paper:l1.73 Kg,
Aluminium lioil: I 8.27 Kg,
Polyester Film:7.56
Kg,Ataumatic Ncedles:26040
Nos

10122 120Mctcr
Polycster Film for Outcr
Pouch 55 GSM + & -10Yo

As pcr packaging policy

Sterile Non-Absorbablc Surgical
Sutues USP/DP (Braidcd
Polyestcr)
lvith or without Needle Packed in
10733 tsoxes. Contating packing
matffial: Sterilisation
Paper:76.99 Kg,Triple Krall
Paper:l 16.04 Kg, Aluminium
Foil:180.76 Kg, Polyestcr
Fllm:14.76 Kg, Nccdlcs:128796
Nos-

137327 400Mctcr
Needle for sutures 8 mm to 90
mm

NcttO Nct

Sterile Absorbablc Surgical
Sutures USP/EP Monofilamcnt
Polydioxanonc
with or without Ncedle Packcd in
1476 Boxcs. Contating packing
matcrial: Stcrilisation Papcr:
10.59 Kg,Triplc Kraft
Paper:15.96 Kg, Aluminium
Foil:24.86 Kg, Polycstcr
Film:10.28 Kg, Needles: 17712
Nos

17638 800Mctcr
Catgut   Twinc   Thrcad
Diamctcr 10nlm to 0 799mm
+だ 10%

1.01mctcr/mctcr contant in
Export product

窯
´ ′ダ´



Sterilc Synrhctic Absorbablc 
I

Surgical Monofilament Sugical J

Sutucs USP/EP I

(Polyglycolide-co- |

polycaprolacrone) {PCn+f6111
with or without Needlc Packed in I

I436 Boxes. conrriing ;;;ki;; I I3713 600M"t"'

malcrial: Stcrilisation I

Papcr:10.30 Kg.Triplc Xraft i

Papcr:15.53 Kg, Aluminium Foil: I

24.18 Kg. Polycstcr Film:10.00l
Kg, Needles: 17232 Nos 

I

Sterilisation Papcr for outcr
pouch, 60 GSM,A42 in Rolls
/Rccl

As per packaging policy

蟷 』翌輩」型f∞町M¨ r
Triplc Kian PapCr in Rolls

/Shcct152 GSM+&10% As per packaging policy

Aluminium l'01(Laminatcd)
in itOIs Or 90mm or in
4ヽuhiplc width

As per packaging policy

Polycstcr Irilm for Outer
Pouch 55 GSM I & -1070

As pcr packaging policy

Necdlc for suturcs 8 mm to 90
mm Nct to Nct

Braidcd silk Twinc(ThrCad)

Diamctcr 04mm lo 0 699mm
+/109`

l.0lmeter/mctcr content in
Expon

Stcr‖ isatiOn Papcr for Outcr

pouch, 60 GSM′ 1ヽ2 in Rolls
7Rccl

As per packaging policy

Tripic Kraft Papcr in RoHs

/Shccl 152(〕 SM I &-lo° 。
As pcr packaging policy

Aluminium 
「
Oil(Laminatcd)

in Rolls of 9omm Or in
4ヽulliplc width

As pcr packaging policy

Polycstcr f-ilm fbr Outcr
Pouch 55 GSM r&-10% As per packaging policy

Needlc for suturcs 8 mm to 90
mm Nct to Nct

Monofi lament Polypropylcnc
Thrcad Diamctcr 0.02mm to
0.599mm +/-10%

l.0lmeter/meter contcnt in
Export

Stcrilisation Papcr for outer
pouch, 60 GSM/M2 in Rolls
/Rccl

As per packaging policy

Triplc Kran Papcr in Rons

/Shcct152 GSM・ &_lo% As per packaging policy

Aluminium Foil (Laminatcd)
in Itolls of 90mm or in
Multiplc width

As pcr packaging policy

Polycstcr rilm for outcr
Pouch 55 GSM+&_lo% As per packaging policy

Needle for suturcs 8 mm to 90
mm Nct to Nct

Monofilament Polyamide
Thread Diamctcr 0.02mm to
0.599mm +/-10%

l.0l metcr/mcter content in
Export

Slerilisalion Papcr for outcr
pouch, 60 GSM/M2 in l{olls As pcr packaging policy

||

rrル



′釈ccl

Triplc Kraft Papcr in Rons

/Shccl152 GSM I&-109も As pcr packaging policy

Aluminium Foil(Laminatcd)
in  Rons  of 9orrlnl  or  in

Multipic width

As pcr packaging policy

Polycstcr Film fOr outcr
Pouch 55 CSM+&lo% As pcr packaging policy

Atraumatic Nccdlc Suturcs
(Suturc with 2 ncedles on
each cnd)

Nctto Nct

Braidcd Polycstcr Twine
Thrcad Diametcr 0.04mm to
0.699mm r/-10Y.

l.0l mcter/mctcr contcnt in
Export product.

Ste lisation Papcr for outcr
pouch, 60 GSMIr42 in Rolls
/Recl

As pcr packaging policy

Triplc Kran Papcr in Rons
/Shcct152 GSM I&-lo% As pcr packaging policy

Aluminium「 oil(Laminatcd)
in Rons Of 9omm or in
Multiplc width

As pcr packaging policy

Polycstcr Film for Outcr
Pouch 55 (iSM + & -10% As pcr packaging policy

Neadlc for suturcs 8 mm to 90
mm Nctto Nct

Monofi lament Polydioxanonc
Thread TC: Diamctcr 0.07 to
0.6lmm +110%

l 0l mctcr/mctcr content in
Expon product.

Sterilisation Papcr for outcr
pouch, 60 GSM.&42 in Rolls
/Reel

As pcr packaging policy

Triplc KraFt Papcr in Rolis

/Shcct152 GSM I `屹 _loッ6
As pcr packaging policy

Aluminium Foil (Laminatcd)
in Rolls of 90mm or in
Mulliplc width

As pcr packaging policy

Polycstcr Film for Outcr
Pouch 55 GSM ! &. -l0o/o

As pcr packaging policy

Nccdlc for suturcs 8 mm to 90
mm Net to Nct

Monofi lamcnt Polyglycolidc-
co-polycaprolactonc
(PGA+PCL) Thrcad Diamctcr
1.10 mm to 0.699 mm +/-
t0%

l.0l meter/meter content in
Export product

Stcrilisation Papcr for outcr
pouch, 60 GSM/M2 in Rolls
A.ecl

Triplc Kraft fup"i i, nofft
/Shcct 152 GSM t & -lUyo

As pcr packaging policy

As per packaging policy

Aluminium Foil (Laminatcd)
in Rolls of 90mm or in
Multiplc widrh

As pcr packaging policy

Polycstcr Film for outcr As

品讐



Pouch 55 GSM+&-loO/。

Nccdlc for suturcs 8 mm to 90
mm

Non Stcrilc
Polypropylcne
various sizc

Monofilamcnt
Mcsh in

RA ma) take conscqucntial action as pcr policy / proccdurcs

Case No:31/10/87-        Pany Namc: TE(〕 A
ALC1/2017            1NDUSTRIES LTD

Mcct No/1)atc:22/87-      status:Approvcd

ALC1/2018
06022019

Lic No/Datc:0210208093

29122017

Decision:Thc cOmmitcc cOnsldcrcd thc casc as pcr agcnda and dccidcd to ra■

～
thC iCCncc as follows:

IMPORT IIEM

Synthctic Rubber PBR (any
gradc )

Natural Rubbcr (any gradc)

Hot  Rollcd  Stccl  Platc  ―

IIardox 500/JFI]― EI1 500ノヽ
―(any gradc)

Casc No:45/1/87-AI´ C1/2018

HQ FHc
:01/87/050/00521/ノ ヽヽ 418/

RLA Filc

:02/24/040/00053/′ Mヽ18/

RLA Iヽ lc

:02/24/040/00179/′ Nヽ118/

Palty Namc: PRISTINE
MELAヽ41NE LLP

H HQFnc:01/87/05900045/AM19/  RLA Filc i34/24/040/00283/AM18/

Case No:3/1/87-AI.C1/2018   Party Namc:TE(〕 A
INI)USTRIES Lll)

Mcct No′Date122/87-

ALC1/2018
06022019

Lic No/Datc:3410043793

10012018

Status:
Defcrred

Decision : The committce considsrcd thc casc as pcr agcnda and dccidcd to dcfcr thc mattcr for commcnts of DIpp

HQ Fnc
101/87/050/00003/AM19/

4ヽcct No/Datc:22/87‐     status:Approvcd
ALC12018
06022019

Lic No7Datc:0210208221

16022018

: The committec considcrcd thc casc as pcr agcnda and dccidcd to ratify thc licencc as folows:

EXPORTITEM

Synthctic
gradc )

RA may take consequcntial action as pcr policy / I'roccdures

QTY

41,/ t -,"-.--
Affiq Eqrg/ olt-lp KUMA*
sq qrrfr&ro frtrr ?JFII{/Dy. oGF r
frirr zrnqn qFrfiE zntrq r ocrr

c]flq qc gr q Trlcrq -
MlnblrY .)f Co.r.mor.-P z. l'1?uslr)

,.Fs-sa^\5*,,,

1.02 Sq.meter/Sq.mcter
contcnt in Export product

Rubbcr Liner for Grinding Mills
for Mining Industrics. l.07MT/MT contcnr in Iixport

RA may take conscquential action as per policy / procedurcs

l.07MT/lvIT content in Exporr

l.05M1TM l content in l.lxport

Rubbcr Liner for Grinding Mills

Nat ural

H()t R
I Iardox

IMPORTITEM QTY
ic Rubbcr PBR (any

Rrbb"; (u.y g"d"t

l.07MT/MT content in Exporr

l.07MT/MT content in Export

oHcd  StccI  Platc  ―

500/JFI〕 ―EI1 500/ヽ

radc)

l.05MT/MT contcnt in Ilxport

_ ′:′

500MT



Casc No:4/12/87-AI.C1/2018 Palty Namc:UN1lI]D RUBBER   Mcct No Datc:22/87-
INDUSTRIES(INDIA)PVT LTD ALC12018

ANT10XlDANTS PVT I´ TD    ALC1/2018
06022019

HQ Filc:01/87/050/00401/AM19/ RLA Filc:03/94/04υ 00094/心 119/ Lic No Datc10310821002

Status:
Dcferred

06022019
13 HQ Filc101/87Ю

50/00223/AM19/ RLA Filc:o3/95/040/01016/AM18/ Lic No/Datc:0310820661

25042018

Declslon:Thc cOnlnlittcc cOnsidcrcd thc casc as Pcr agCnda and dccidcd to dcFcr thc mattcr for cOrFlmCnts ofDIPP

CaseNo.:9/17I87-ALCI/2018 PartvNamc:KRISIINA Mcct No/Datc 22/87-

15.05.2018

Decision : Based on thc cxamination of rhc casc of firm by Tcchnical Expcn (Consultant {DNM}) in File No.
01/87/050/00401/AM 19, thc Commiucc decided to adopt lollowing norms:,

ALC1/2018

Status:
Approvcd

Defcrred

POLY (OXY l, 21〕 IIIANEDIYL
&2,3-PROPANEDIYl´ )AI´P比 ―ヽ
BUTYI′-OMEGA― IIYDROXY―
50%MIN

lKg I〕 UTYI′

l]THYI´ ENE

PROPYI´ENE

RA may takc conscquential action as pcr Policy′ Proccdurcs

IMPORTITEM

POLY GLYCOL

Quantity

0 3892Kg

OXIDE

3 0XIDE

0 0482Kg

0 0626Kg

QTY
14

Mcct No/1)atci22/87‐          status:
ALC1/2018            DeFerred
06022019

Lic No7Datc:0510406468

15052018

Decision : Thc committcc considcrcd thc case as pcr agcnda and decided to dcfcr thc matter for cxamination
ofthc casc by Technical l:xpcrt(Consultant) {SK }

Case No:12/22/87-ALC1/2018   Palty Namc:JINDAI.I〕 OLY
I                    FILMS LTD

HQ Filc:01/87/050/00686/AM19/  RLA Filc:05/23/040/00037/測 4ヽ19/

Case No.:13/22/87-AI.C1/2018   Pa●y Namc:JINDAI POLY
FILMSI´TD

Mcct No/1)atc:22/87-        status:

06.02.2019

l6 llQ Filc :01187 /0501006871AM19/ RLA File ;05/23104 O/OOO44/AMt9/ Lic.No/Datc:0510406469
15.05.2018

Decision : The committcc considcrcd the casc as pcr agcnda and decided to dcfcr thc matter for examination
ofthe casc by Tcchnical lixpcrt(Consultant) {SK }

Casc No.:11/17/87-ALC1/2018   Pa● y Namc:AVI(〕【_013Al´ PLAST McctNo/Datc122/87-
17                      PRIVATE LIMITED         ALC1/2018

Status:
Deferred

06022019

` 
′9′



17.05.201 8

Decision : The Committee considcrcd thc casc as pcr agenda and dccided issuc dcficicncy lcllcr ro rhc
holder for submission ofthe fol)owing information and dcferrcd thc casc:-

a) Dctailcd justilication for 30oZ wastagc indicating wastagc at cach stage of manufacturcr
b) Cataloguc of Import Item

Case \o.: l2l17lE7-Al,Cl/20I E Parry Namc: AVI CI-OBAL pt.AST Mccr No/Date:22l87-
PRIVATE LIMITED

authorization

ALC1/2018
06022019

HQ Filc:01/87/050/00404/AM19/ RLA Filc:03/94/040Ю 0125/AM19/ Lic No/Datc:0310821049

Case No.:47/5/80-ALC2/2018    Party Namc:IIELVOET RUBBER Mcct No Datc:22/87‐

AND PLASTIC TECHNOLO(〕 IES ALC1/2018
1NDIA P L              o6 02 2019

1HQ Filc 101/80/050/00096/ノせヽ119/  RLA Filc:31/83/040/00023/AM19/ Lic No/Datc13110067061

Status:
Deferred

18                                                             17052018

Decislon :Thc cOmmittcc cOnsidcrcd thc casc as pcr agcnda and dccidcd issuc dcflcicncy lcttcr to thc authorization

holdcr for submission oFthc fO1lowing inforFnatiOn and dcrcrrcd thc casc:

|)Dctallcd ManuFactucr PrOccss indlcaing wastagc at cach stac ofmanufacturcr wthjusiicaion

19                                                             24052018

1)ecision :Thc cOmmittcc cOnsidcrcd thc casc as pcr agcnda and dccidcd issuc dcflcicncy lcttcr tO thc authorizatiOn

‐holdcr ftDr submission ofthc fo1lowing infOnnation and dcFcrrcd thc casc:―

a)TCChnical spccincation of Export Product with cata10guc

Status:
Dcfcrrcd

Status:
Dcfcrrcd

Status:
Dcfcrrcd

Case No:15′ 22/87‐Al.C1/2018   Party Namc:JINDAL POLY

「
II´MS LTD

Mcct No/Datc:22/87-

ALC1/2018
06022019

20 HQ Filc:01/87/050/00689/AMl9/ RLA File :05/23l040/00093/AM t9l Lic.No/Datc:0510406696
3 L05.20 t8

Decision : The committcc considcrcd thc casc as pcr agcnda and dccidcd to dcfcr thc mattcr lor examinalion
ofthe casc by Tcchnical Expert(Consultant) {SK}

Case No:5/8/80-ALC2/2018

21 HQ FHc Ю1/80/050/00128/AMl'/

Party Namc:HINDUSTAN
RUBBER INDUSTRIES

RLA Filc:05/23/040/00135/AM19/

Mcct No/Datc:22/87‐

ALC1/2018
06022019

Lic No/1)atc:0510406939

21062018

Decision : The committee considcrcd the case as pcr agcnda and dccidcd to dcfcr thc matter for commcnts ofDIpp

Case No.:23/16/87-ALC1/2018   Party Namc:INTERNAT10NAL  Mcct No/Datc:22/87-

CONVEYORS LIM1lED      ALC1/2018
06022019

22 HQ Fit:01/87/050/00320/AM19/ RLA Filc:03/94/040/00247/AM19/Llc No/Datc0310821857
21062018

Decision : Bascd On thc cxaminatiOn Of thc casc Of flnn by Tcchnical I]xpcrt(COnSultant

.01/87/050/000320/AM19,thc COmmittcc dccidcd 10 adOpt fOnowing norms:‐

Stalus:
Approvcd

{SK})in Filc No



Ｆ
Ｉ
Ｉ
Ｉ

―‐
―‐
」
Ｆ
Ｉ
Ｉ
Ｉ

Case No:103/21/87-AIン C1/2018 Mcct No Datc:22/87
ALCl泡018
06022019

HQ Filc 101/87/050/00652/AM19/ RLA「 ilc 34/24/040/00091/AM19/ Lic No′ つatc:3410044275
21062018

Decision i Based on thc examination of the casc of firm by Tcchnical Expert (Consultant {SK}) in File No.
01/871050/00652/AM 19, the Committee decidcd to ratify thc liccnse as undcr:-

EXPORT ITEM QTY IMPORTITEM Quantity
SEMICONDUCTIVE
CROSSLDttLE   SHIELDING
COMPOUND 560000Kg

CARBON           BLACK
(MW MATERIAl′ )

196000Kg

CO POLYMERS OF ETHYLENE
BUTYL         ACRYLATE
(RAW MATERIAL)

352800Kg

PEROXIDE
(RAW MATERIAL)

3920Kg

POLYETHYLENli       WAX
(ltAW MATERIAI)

16800Kg

RA may take consequential actiorn as pcr Poliicy / l'roccdurcs

Palty Namc:SHAKUN
POLYMERS LIIN41TED

Status:
Approved

EXPORTITEM QTY IMPORTITEM Quantity
PVC SOLID WOVEN FIRE
RESISTANT ANTISTATIC
CONVEYOR BELTING,TYPE 6000
(VARIOUS
THICKNESS){14 298Kg/Sq Mctcr}

l3000Sq.Mctcr
POLYESTER
FILANIENT   YARN
(1000D)

1 05Kg Kg

contcnt in Export

Product

PVC SOLID WOVEN FIRE
uSISTANT ANTISTATIC
CONVEYOR BELTING,TYPじ 6500
(VARIOUS
THICKNESS)(14298K37Sq MCtCr)

l3000Sq.Mcter
NYLON YARN (1260
D)

1 05KyKg
contcnt in Export

Product

PVC RESIN
1 05Kg/Kg
contcnt in Export

Product

PHOSPHATE
PLASTICIZER

1 05Kg/Kg
contcnt in Export

Product

「
ASTNER WITH PIN Nctto Nct

RA may take conscquential action as per l,olicy / Procedures

Case No:114/21/87-AI C1/2018 Parけ Namc:SHRINATH
ROTOPACK PRIVATE IIMITED

RLA llilc:09/24/040/00149/AM19/

Mcct No/Datc:22/87‐

ALC1/2018
06022019

Lic No/Datc:0910066380
25062018

HQ Fnc:01/87/050/00663/AM19/

Status:
Approved

Decision : Bascd on the examination of thc casc of firm by Technical Expcrt (Consultant {SK}) in Filc No.
0l /87/050/00663/AM 19, the Committee decidcd to rati! the licese as under:-

ムノ,′ た均年
/DILIP KUMAR
0● :Ч l｀ ′Dy pG呵

繊 ヨ 警 :Чド
iocrr
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EXPORTITEM

Printcd FIcxiblc Packaging

{CONTAINING
COPOLYMI〕 R}

16%

IMP()RT ITEM

Onc Laycr in the form
Material of
of Rolls

EVA 60000Kg EVASIN EV3251F 
― ETHYLENE

VINYL ALCOHOL COPOLYMER

「
しヽ may takc conscqucntial action as pcr Policy/1)rOccdurcs

RLA Filc:03/95/040/00178/AM19/ Lic No/Datc:0310822001

28062018

Decision : Thc committce considcrcd the case as pcr agenda and dccidcd to dcfcr thc mattcr for commcnts ofDIpp

ICase No.:8/16/87-ALC1/2018    Pany Namc:TEGA INDUSTRIES  Mcct No/Datc:22/87‐

LIMITED              ALC1/2018
06022019

26 Hq t'il":01/87/050/00305/AMt9/ IiLA File :02/241040/00058/AM t9l Lic. No/t)atc:02 I 02085 70
I 6.07.201 8

Decision :The committec considcrcd thc casc as pcr agcnda and dccided to dcfcr thc mattcr for want ofrcply liom flrm

Case No:50/16/87-Al.C1/2018

25 HO FHc:01/87/050/00347/AM19/

Party Namc:MUI TIBASE INDIA
LIMITED

Mcct No/Datc:22/87-

ALC1/2018
06022019

Mcct No/Datc:22/87

ALC1/2018
06022019

Mcct No/1)atc122/87-

ALC1/2018
06022019

Status:
Deferred

Status:
Dcfcrred

Status:
Dofcrrcd

Status:
Dcfcrrcd

Stalus:
Deferrcd

Caso No:71/16ノ 87-AI′C1/2018   Palty Namc:ST MARYS
RUBBERS PVT LTD

27 HQ Filc:01/87/050/00368/AM19/  RLA Filc:10/24/040Ю 0029/AM19/ Lic No/Datc:1010060003

27072018

1Decision:Thc cOmmittec cOnsidcrcd thc casc as pcr agcnda and dccidcd tO dcrcrthc mattcr for cxaminatiOn ofthc

lcasc by DIPP

‐Case No:14/22/87‐ AI´C1/2018   Parり Namc:JINDAL POLY「 ILMS Mcct No/Datc:22/87ヽ
LTD                ALC1/2018

06022019

28 HQF‖ c101/87/050/00688/AM19/  RLA Filc:05/23/040/00077/AM19/ Lic No/Datc1051 0407332
27072018

Decision : Thc committcc considcrcd the casc as pcr agcnda and decidcd to dcfcr thc mattcr for cxamination
ofthc case by Technical Expert(Consultano {SK}

Casc No:39/21/87-AI′ C1/2018   Party Namc:RIiSINS ANl)
PI AS「 ICS IIMITl,I)

一
　
　
　
　
一

HQ FHc101/87Ю50/00588/AM19/  RLA「ilc:03/95/040/00396/AM19/ Lic No/1)atc:0310822899
29                                                             o7082018                1

Decision :Thc cOmmittcc cOnsidcrcd thc casc as pcr agcnda and dccidcd tO issuc dcicicncy lcticr to thc authorizatiOn

holdcr fOr submission Ofthc follo、 ving in「 Onllation and dcnerrcd thc casc:―

a)TCChnical dcscriptions/spccincations,pcrccntagc cOmposition(byヽ vcight)OfthC prOducts to bC cxpOrtcd

b)Dctailcd manuね ctunng proccss a10ng wih tcchnicaljus■■catiOn for wastagcs claimcd at cach stagc and cach ofthc



matcrials rcquircd in thc manufacturing proccss.
c) Chcmical namc, Technical spccifications of itcms proposcd to bc imported.
d) whcthcr thc scrap gcncrated in the proccss is bcing rcuscd or not. Ii not thc tcchnical justification for its non-use may
be fumished. Ifthc scrap is bcing sold, thc sale valuc/commcrcial valuc may bc indicatcd.
e) Matcrial balancc indicating calculativc statement ofthe rcquircmcnt ofcach ofitcm for manufacturc ofeach ofexport
product

Case No:2/21/87-ALC1/2018   Party Namc:EXPANDED      Mcct NO/Datc:22/87-
POLYMER SYSTEMSPVT LTD ALC1/2018

06022019
HQ F‖ c101/87/050/00551/AM19/ RLA「 ilc:o3/94/040/00202/AM19/ Lic No/Datc:0310823036

Status:
Approvcd

{DNM))in Filc

14082018

Decislon:Bascd On thc cxaminalon of thc casc Of irm by Tcchnical Expclt(Consultant

01/87/050/00551/Aヽ 419,thc COmmittcc dccidcd to adopt fo110、 ving nOrmsi
NO

EXPORT ITEM QTY IMPORT rrEM

Phthalic Anhydridc

Dicthylcnc Glycol

Propylenc Oxidc

30

Quantity

0 49155Kg

Ortho-'lirlucnediaminc 0 0317Kg

Pcntamethyldethylcnetriaminc Dclctcd

l)imcthylcyc)ohcxylaminc Dclctcd

Silicon Surlactant 0 0192Kg

R,{ may takc conscquential action as pcr policy / proccdurcs

Mcct No/Datc:22/87-

ALC1/2018
06022019

Lic No/Datc:0310823145

20082018

Decision : 'l'hc commitlec considcred thc case as pcr agcnda and dccidcd to defer the mattcr for examlnation
ofthe casc by 1'cchnical Expert(Consultant) {DNM }

Case No.:S1/21/87-ALC1/2018   Pary Namc:RELICAB CABLE
MANUFACTURING LIMITED

HQ Filc:01/87/050/00600/AM19/  RLA lllc:03/95/040/00463.濠 19/

Case No.:53/21/87-AIン C1/2018   Paltv Namc:UNIF()RM
SYNTHI〕TIcs

Stat us:
l)rfcrred

Slatus:
Dcfcrrcd

Mcct NO′つatc:22/87-

ALC1/2018
06022019

HQ Filc:01/87/050/00602/AM19/  肛 AF‖ c:03/95/040/00476/AM19/ Lic No/Datc:0310823153
32 20082018

3i魔驚λ認:sllT‖猛出1ビ::」鳳:慾幌:‰背::れ∬:盤rdCd`mc dcndc∝
yた■∝bぬc amh“かbn

a)COmplctc and balancc chcmical rcactiOn shOwing molccular wcight and Pcrccntagc yicld on molccular basis

,a Case No.:3/21l87-Al,C1/2018 Pany Name:EXPANDED      Mcct No/Datc:22/87-
POLYMER SYSlEMS PVT LTD ALC12018

Stalus:
Defcrred

Blcndcd Polyol ( Ecopuf CP 2015)
0 01734Kg

_2`′

lKg



06.02.2019

HQ Filc :01/87/050 /005521AM19/ I{LA Fitc:03/94104otoo32i/AM19/ Lic.No/Date:0310823472
3 I .08.2018

Decision : Thc Committcc considcrcd thc casc as per agcnda and dccidcd issuc dcficicncy lcttcr to the authorization
holdcr for submission of thc following information and dcfLed thc casc:-

a) Complctc and balance chcmical rcaction indicating molccular wcight and pcrccntagc yicld on molccular basis
b) Composition of Export Product

Stalus:
Dcferred

HQ Filc :01187/050 /00434/ AMtg/ ItLn Fitc:05/231040/00254//\M19t Lic. NoDatc:0510407751
I1.09.2018

Decision : Thc committcc considcrcd the casc as pcr agcnda and dccided to issuc dcficicncy lettcr to thc authorization
holder for submission ofthc following information and dcfcrred thc casc:_

34 a) Technical descriptions/spccificatio.ns, pcrcentagc composition (by weight) ofthc products to be cxportcd.
b) Detailcd manufacturing proccss along with tcchnicallustification for-wastagcs claimcd ut 

"u"h 
,iug" and cach of thc

matcrials rcquircd in thc manufacturing proccss.
c) Chcmical namc, 1'cchnical spccifications of itcms proposcd to bc importcd.
d) whcthcr thc scBp generatcd in thc proccss is bcing rcuscd or not. Ii not thc tcchnical justification for rts non-use may
be{umishcd. Ifthc scrap is bcing sold, thc sale valuc/iommcrciar value may bc indicatcd.
c) Material balancc indicating calculatiYc statcmcnt ofthc rcquircmcnt ofeach ofitcm for manufacturc ofcach ofexport
product
f)Perccntagc solid content (Rcsin Concnt) in thc cxpon product

Case No:9/21/87-ALC1/2018    Pa■y Namc:OuSHNA       Mcct No′ つatc:22/87-
ANT10XIDANTS PVT LTD    ALC1/2018

06022019
HQ Filc:01/87/050/00558/AM19/ RLA Filc:03/94/040Ю 0501/AM19/Lic No/Datc:0310823698

11092018

Decision:Bascd On thc cxaminaJOn of thc casc Of Arm by l cchnical l]xpcrt(COnsultant(DNM))in Filc No

01/87Ю 50/00558/AM19,thc COmmittcc dccidcd 10 adOpt rtDllowing nOrms:―

Case No.:42/17/87-AI′ C172018   Party Namc:島 ЛERICAN
PRECOAT SPECIAI´ 1l Y
PRIVATE LIMITED

1'XPORT llllM

POLYALKYI´ ENE CI´YCOL 40%
MIN lKg

RA may take consequcntial actiOn as per Policy/PrOccdures

Mcct No77Datc122/87-

ALC1/2018
06022019

QTY

Status:
Approyed

QuantityIMPORTI「 EM

N―BUTANOL/NORMAL
BUTYI′ ALCOHOL

ETHYI´ l〕NE OXll)E

PROPYI´ l]NE OXIDE

36 11)3掲 50/00436/AM19/

Case No.:44117l87-ALCt/20t E Panv Name:MRL TyRI.tS
:LIMITED

RLA l■ lc

:05/24/040/00299/AN119/

4ヽcct No/Datci22/87-     ‐status:Approved
ALCl,018        ‐
06022019

Lic No7Datc:0510407819

18092018

vidc thcir cOnlmunicatiOn No  datcd 04 02 2019,Decision : Bascd on lhc tcchnical commcnls of DIpp lurnishcd
Cop-4te" d""idcd to 

"dol]XPORT IIEM

_ら  ヽ′

IMI)01てrITEM

0 2380Kg

0 1028Kg



NEV/PNEUMATIC TYRES OF RUBBEF
OF A KND USED ON AGRICUI´TuRAI´
AGRO             INDUSTRIAl
VIHICLES AND MACHINES,RADIALS
NYLON AND POIン YESTER

100Kg
Natural Rubbcr―TSR77RSS(ITC
HS CODE:1｀ SR,RSS― ITC HS
CODE:40012100)

3563

Synthctic Rubbcr-PBR
Polybutadicnc Rubbcr 589

Synthctic Rubbcr― SBR
Synthctic Butadicnc Rubbcr

(SBR 1502)
820

CarbOn BIcck

N660′りヽ3391ヽ 37577N339 2588

Nylon Tyrc COrd Fabric(Dippcd)

1260/1680/1890/840 Dcnicr 305

Rubbcrised l'cxtile Fabric Nylon
Chafcr Fabric (Dippcd)
Nylon Chafcr / Mono Chafer

0051

Polystcr Tgc Cord Fabric
(Dippcd)
1500/2000 Dcnier

212

Bcad Wirc

Bcad Wirc 0 965 MM(BrOnzc
Codcd)

Rubbcr Chcmicals:Antioxidants

HS/TDQ17TMQ

312

074

Rubbcr Chcmicals:Antioxidants

6PPI) 076

Rubbcr Chcmicals:Accclcrator

NSノTBBS/MBTs
Rubbcr Chcmicals:Rctardcrs

CTP(PVZ)

Zinc Oxidc

056

012

285
Stcaricノ cヽid 095
Microcrystallinc Petrolcum Wax 080
Prccipitatcd silica 201
RAI: ( Rcsidual fuomatic Extracr)
Oil or Similar Products in which
thc wcight ofthc
Aromatic Constituent cxcceds that
ofthc non aromatic constituent,
used as Plasticiscrs and also
known as Rubbcr Proccss Oil

414

Phcnolic l'ackifi cr Rcsin 106

Insolublc Sulphur 027
Proccssing Additivcs 085
Homogcnizing Agcnt 014

Notc: 'l'here will bc a value cap up(o 77o of I..Ol] valuc
tol2) and up to 5,,/o of l'OB value of cxports in casc of mis
RA mat (akc (onr(qucnlial action a\ per l,olic.v / proc(du

of cxports in case of Rubber Chemicals (S, No.9
cellaneous Chcmic4 {!. I9:l1lo 2l)
rcs

||

ィンζ′

L



Case No:65/21/87‐ AI′C1/2018 Party Namc MRK III,ALTHCAu
PVT LTD

RLA Filc:03,5/040/00571/A卜 119/

Mcct No/Datc:22/87-

ALC1/2018
06022019

Lic No′つatc10310823869
19092018

Slatus:
l)eferred

Decislon : Thc Committec considcrcd thc casc as pcr agcnda and decidcd issuc dcficicncy lettcr to thc authorization
.holder for submission ofthe following information and dcfcrrcd the casc:-

a) Completc manufactu ng proccss ofthc itcm ofexpon indicating wastagc gcncmtcd at each stagc of manufacture with
complete calculation for the requircmcnt of raw mate als
b) Production of thc itcm of export as proposed in thc application during thc past three years, vis-a-vis consumption of
raw material both importcd and indigcnous, ycar wisc, duly ccnificd by Chartcrcd Accountant
c) Details ofindigcnous raw matcrial (quantity wisc) proposcd to bc addcd whilc manufacturing thc product proposcd to
be exportcd

Status:
I)cferrcd

HQ File :01/87/050 /00615/AMllg/ RLA Fite:03/95/040/oo5'12/AMtgt Lic. No/Datc:03 10823 872
19.09.2018

Decision : I hc Cornmince considcrcd thc case as pcr agcnda and decidcd issuc dcficiency lcttcr to thc aulhorizalion
38 holdcr for submission ofthc following information and dcfcrrcd thc case:-

a) Complctc manufacturing proccss ofthe itcm ofexpon indicating wastage gcncratcd at cach stagc of manufacture with
completc calculation for the rcquircmcnt ofraw matcrials
b) Production of thc item of cxport as proposed in thc application during thc past thrcc ycars, vis-a-vis consumption of
mw matcrial both imported and indigcnous, year wisc, duly ccrtificd by chartcrcd nccountant
c) Details of indigcnous raw material (quantity wise) proposcd to bc added whilc manufacturing thc product proposed to
bc cxportcd

HQ Filc:01/87/050/006147AM19/

ICase No.:66/21/87-ALC1/2018   Palty Namc:MRK IIIう ALTHCARE Mcct No/Datc:22/87
PVT LTD                ALC1/2018

06022019

Case No:12′ 21787-ALC1/2018   Party Namc:ARKEMA       Mcct No/Datc:22/87-
CHEMICALSINDIA PVT LTD, ALC1/2018

06022019
HQ Filc:O1/87/050/00561/AM19/ RLA Filc:03/94/040/00537/AM19/ Lic No/Datc:0310823995

26092018

QTY

Status:
Approved

Decision : Bascd on ths examination of thc case of firm by Technical Dxpert (Consultant {DNM}) in Filc No.
01/87/050/00561iAM 19, the Committce decided to adopt following norms:-

Polycstcr

E20245
Rcsin SYNOI´AC

MONOETHYLENE GLYCOL

ADIPIC ACII)

IS()PHTIIAI I(:A(:H)

_ 

“

 ′

EXPORT ITEM

lKg 0 0390Kg

0 0681Kg

0 1340Kg



Tl]RPHTHALIC ACID 0 1082Kg

SOl´VENT NAPHTHA((〕 10) 0 3237Kg

BUTYI′ (〕ELLOSOLVE 0 0872Kg

RA may takc consequential action as pcr Policy / Proccdurcs

Case No.:10/21/87-ALC1/2018

HQ Fiに Ю1/87/050/00559/AM19/

Pany Namc:ARKEMA
CHEMICALSINDIA PVT LTD,

RLA Filc:03/94/040/00535/AN119/

Mcct No7Datc122/87-

ALC1/2018
06022019

Status:
Approved

40

I.ic No/1)atc1031 0824036

27092018

Decision : Ilascd on thc cxamination of the casc of firm by Tcchnical Expcrt (Consultant {DNM}) in File No.
0l /87/050/00559/AM 19, thc Committee dccided to adopt following norms:

EXPORT ITEM QlY IMPORT「IEM Quantity
Polycstcr Rcsin SYNOI′ AC E1239-
65B/SynOlac    9605S-65/Synolac

20105-65
lKg GLYCERINE 0 0325Kg

M P DIOI´ 0 1300Kg

0 1300KgNEOPENTYL GI.YCOL

AI)IPIC A(,II) 0 1110Kg

PHTHAI′IC ANHYDRIDE 0 3278Kg

BUTYL CEIレ I.OSOLVE 0 0650Kg

RA may take consequcntial action as per Irolicy / proccdurcs

Case No:4/21/87-Alン C1/2018  Pary Namc:EXPANDED Mcct No Datc:22/87- Status: Approved
POLYMER SYSTIじ MSPVT   ALC1/2018

HQ Filc

:01/87/050/00553/ノ ヽヽ 119/

LTD

RLA Filc
:03/94/040/00352/ノ Mヽ19/

06022019

Lic No/Datc:0310824188

03 102018

Decision : Bascd on thc examination of thc casc of firm by Tcchnical llxpcn (Consultant {DNM}) in Irilc No.
0l/87/050/00553/AMl9, th!- Committee dccidcd to adopt following norms:-

I,XPORT「II]M QTY
Polycthcr Polyol― (ExapolSUD 435 N)

RA may takc conscqucntial ac(ion as pcr Policy / Procedures

0 1215Kg

_2ヮ ′

IMPORT ITEヽ 4

lKg Propylcnc Oxidc 0 6417Kg

Diethylcnc Glycol



Case No:90/21/87-AI´ C1/2018   Paty Namc:SPECIALTY Mcct No/Datc:22/87-

POLYFILMS(INDIA)PVT LTD IAIン C12018
1                              06022019

IHQ Filc:01/87/050Ю 0639/AM19/ RLA Filc103/95/040/00929/´ 」И18/ Lic No Datc:0310824160
42                                                             o3102018

1)ecislon:Thc cOmmittcc considcrcd thc casc as pcr agcnda and dccidcd to issuc dcflcicncy lcttcr to thc authorizatiOn
lholdcr fOr submission ofthc fO110、 ving infOrlnation and dcfcrrcd thc c■ c:

a)TpC Of Synthcic Rubbcrto bc impoicd

b)JuStitCation for wastagc at cach stagc of manufactucr

ICase No:16/22ノ 87-ALC1/2018   Palty Namc:」 INDAL POLY     Mcct No Datc:22/87      Status:
|                      

「
ILMS LTD               ALC12018            DcFcrred

06022019

43 HQ Filc101/87/050/00690/AM19/   RLA Filc:05/23/040/00234/AN119/ Lic No′ Datc:0510407983
04102018

1)ecision:Thc committcc considcrcd thc casc as pcr agcnda and dccidcd to dcfcrthc mattcr fOr cxaminatiOn

ofthc casc by・ I｀cchnical Expcrt(COnsultant){SK}

Status:
Dcferred

Status:
Dcfcrred

Status:
Dcfcrred

Status:
Deferred

44

ICase No:124/21/87-ALC1/2018  Paty Namc:MPD InlDUSTRIES  Mcct No Datc122/87-
PVT LTD,               ALC1/2018

06022019

HQFilc:01.87,050/0067l.AMl9i RLA Filc :56,241040,00007/AM 19, Lic.NoDarc:5bt0005504
0s. 1 0.201 8

Decision : fhc Commiltcc considcred thc case as pcr agcnda and dccidcd ro issuc dcficicncy lettcr to rhc aulhorizalion
holder for submission ofthc following information and dcfcrred thc casc:-
a) Technical descriptions/spccifications, pcrcentagc composition (by wcight) ofthc products to be cxported.
b) Detailed manufactu ng proccss along with tcchnical justification for wastagcs claimed at cach stage and each of thc
materials rcquircd in the manufacturing proccss.
c) Chemical namc, Tcchnical spccifications of itcms proposcd to bc importcd.
d) Whcthcr the scrap gcncratcd in thc proccss is being rcuscd or not. If not the technical justification for its rron-use may
bc furnished. lfthc scrap is bcing sold, the sale valuc/commcrcial value may bc indicatcd.
c) Material balancc indicating calculative statcmcnt ofthc rcquircment ofeach of item for manufacture ofcach ofexport
product

Case No:17/22/87-AI.C1/2018   Patt Namc:JINDAL POI Y

「
II´ 4ヽS LTD

HQ Fic:01/87/050/00691/AM19/ RI Al■ lc:05/23/040/00258/AM19ノ

Decision : Thc committee considcrcd the case as pcr agcnda and decidcd to dcfcr the matter for cxamination
ofthe casc by Teohnical Iixpcrt(Consultant) { SK}

:

145

:

Mcct No/Datc:22/87-

ALC1/2018
06022019

Lic No7Datc:0510408004

05102018

ICase No:18/22/87-ALC1/2018   Pany Namc:JINDAL POLY
FILMS LTD

Mcct No/Datc:22/87-

ALC1/2018
06022019

46 HQ Filc 01/87/050/00692/AM19/ RI′ソヽ Filc:05/23/040/00266/ノ ヽヽ 119/ Lic No/Datc10510408005

05102018

Decision : l'he committee considcrcd thc case as pcr agcnda and dccidcd to defer thc mattcr ftrr examination
ofthe case by Tcchnical Expert(Consultant) {SK}

ヽιミン缶7

^″
 ′



Case No.:58/21/87-ALC I/201 8 Party Namc:SOLVAY Mcct No/Datc:22/87‐   Status:Approved
ALCl泡018
06022019

Lic No/Datc:0310824310 ‐
09102018

HQ Filc

:01/87/050/00607/AM19/

SPECIALITIES INDIA
PVT LTD

RLA Filc

:03/95/040/00545/AM19/

Decision : Bascd on thc cxamination of thc casc of firm by l'cchnical llxpcrt (Consultant {DNM}) in File No.
0118710501006071AM 19, thc Committcc dccidcd to adopt following norms:-

ス
，

EXPORTITEM QTY IMPORT ITEM

4,4-DIFLUORO BENZO PHENONE

HYDROQUINONE PREMIUM/EX
PURE/PHOTOGRAPHIC GRADE

SODA SOI´ VAY LI(〕 IIT― SODIUM
CARBONAl｀ E LIGHT

I PEEK(POLYETHER ETHER
IKETONE) lKg

POTASSIUM CARBONATE(EXTRA
FINE)

1)IPHENYI´ SUIン I'()Nl]

I′ II｀IIIUM(〕 HI´ORIDI〕 (99%
ANHYDROUS)

RA may take conscqucntial action as per policy / lrroccdurcs

Case No.:29/19/87-ALC1/2018   PaFy Namc:RVR
TIiCHNOLOGIES LTD,

Mcct No′つatc:22/87-

ALC1/2018
106022019

Status:
Defcrred

48 HQ Filc:01/87Ю 50/00523/AM19/ RLA Filc:05/24/040/00368/AM19/ Lic Noわ atc:0510408068
10102018

Decision:Thc cOmmitcc cOnsidcrcd thc casc as pcr agcnda and dccidcd to dcfcrthc mattcr for cxaminatiOn ofthc

casc by DIPP

iCase No.:6/22/87-ALC1/2018    Party Namc:LANXESS INDIA   Mcct No7Datc:22/87-      status:

PVT LTD ALC1/2018
06022019

Approved

49

HQ Filc:01/87/050/00680/AM19/  RLA Filc:03/95/040/00693/AM19/ Lic No■ )atc:0310824373
11 102018

Decision : Thc committcc considcrcd thc casc as
condition that RA should takc a dcclaration form thc

EXPORT ITEM IMPORT 11｀ EM
30% (ilass Fibcr Filled Polyamidc 6 Compounds 2000000Kg Polyamide 6 Resin

(〕 lass Fibcr

Rl\ may takc conscquential action as per l,olicy / I,roccdures

pcr agcnda and dccided to ratiry thc licencc as follows with thc
firm at thc timc of redcmption that no filer has been uscd in thc

Case No:16ノ 21/87-ALC1/2018

HQ Filc

:01/87/050/00565 AM 19/

Party Namc:AMRAPALI
PLASTIC INDUSTRIES

RLA Fnc
:03/94/040/00616/´ 0419/

Mcct No/Datc122/87‐      lstatus:Approved
ALC12018
06022019

1.ic No7Datc:0310824422  1

12102018             1

Product:

50

―

“

/

0 777Kg

0 383Kg

0 383Kg

0 002Kg

0 0565Kg

0 0188Kg

600000Kg



Decision : llased on thc cxamination of thc casc of firm by l'cchnical Expcn (Consultant {SK}) rn }ilc No.
0l /87/050/00565/AM I9, thc Commincc dccidcd to adopt following norms:-

EXPORl
「`
FEM IヽlPORT ITEM Quantity

PHENOI´ IC PARTS OF DIFFERENT
SIZES l.05Kg/Kg contcnt in

Export

RA may take conscquential actiOn as per Policy/Procedures

lKg
PHENOLIC M()UIン DING
COMPOUND

Status:
Defcrred

HQ Filc :01/87/050 /00667 /AMtgt RLA Fltc :26/24/040/00002/AM I9l Lic.No,Datc:261oo 12852
I 5. 10.201 8

Decision : The Commiltcc considcrcd thc casc as pcr agcnda and dccidcd to issuc dcficicncy letter to thc authorization
a, holder for submission ofthc following information and dcfcrcd the casc:--' a) Technical dcscriptions/spcc ifications, pcrccntage composition (by weight) ofthc products to be exponcd.

b) Dctailcd manufacturing proccss along with tcchnical justification for wastagcs claimcd at cach siage and cach of thc
matcrials rcquired in thc manufacluring proccss.
c) Chemical namc, Tcchnical spccifications of items proposcd to be importcd.
d) Whcthcr thc scrap gcncrated in the proccss is being rcused or not. lf not thc technical justification for irs non-usc may
.be fumishcd. Ifthe scrap is bcing sold, thc salc valuc/commcrcial valuc may bc indicated.
e) Matcrial balance indicating calculativc statemcnt ofthc rcquirement ofaach ofitem for manufacturc ofcach ofexport
product

Status:
Defcrred

15.10.2018

Decision : The Committcc considercd thc case as per agcnda and decidcd to issuc dcficicncy letter to thc authorization
., holdcr for submission ofthc following information and dcferrcd thc casc:--- a) Technical descriptions/spccifications, pcrccntage composition (by weight) ofthc products to be exportcd.

b) Detailcd manufacturing process along with technical justification for wastagcs ;laimed at each siagc and cach of thc
materials rcquircd in thc manufacturing proccss.
c) Chcmical name, Technical specifications of items proposcd to be importcd.
d) Whethcr thc scrap gcncmtcd in the proccss is bcing rcuscd or not. If not thc tcchnical justification for irs non-use may
be fumishcd. Ifthc scrap is bcing sold, the salc valuc/commcrcial valuc may bc indicatcd.
e) Matcrial balancc indicating calculativc statcmcnt ofthc rcquirement ofcach ofitcm for manufactue ofcach ofcxport
product

Case No:118/21/87-AI′ C1/2018  Pary Namc:SNF[INDIA]PVT   MCCt No′ Datc:22/87-
LTD,                  ALC1/2018

06022019

ICase No=H9/21/87-AI′C1/2018  Party Namci SNF[INDIA]PVT  Mcct No Datc:22/87
LTD,                  ALC1/2018

06022019

Status:
Dcferred

'HQ Filc:01/87/050/00670/AMtg/ P.LA F.lc :26/24t040/oootz/AMrg/ t,ic.No/Date:26 t0012854
15.10.2018

53 Decision : Thc Committcc considered thc casc as pcr agcntla and decidcd to issue dcficicncy lcttcr to thc authorization
holdcr for submission ofthc following information and dcfcrrcd thc casc:-
a) Technical descriptions/spccifications, pcrccntagc composition (by wcight) ofthc products to bc exported.
b) Detailcd manufacturing proccss along with tcchnical justification for wastagcs claimcd at cach siage and cach of thc
materials rcquircd in thc manufaclunng proccss.
c) Chemical name, Tcchnical spccifications of itcms proposcd to bc imponcd.
d) Whethcr the scrap gcncratcd in thc proccss is bcing rcuscd or not. If not tha tcchnical justification for its non-usc may

Case No.:121/21/87-Al′ Clノ2018  Party Namc:SNF[INDIA]PVT   MCCt No/Datc122/87

‐                       LTD,                   ALC1/2018
06022019

`,｀
′



be fumished. Ifthe scrap is bcing sold, thc salc value/commcrcial valuc may be indicated.
c) Material balancc indicating calculative statcment ofthc rcquircmcnt ofcach ofitcm for manufacture ofeach ofcxport
product

Case No:120/21787-ALC1/2018  Party Namc:SNF「 INDIA]PVT   MCCt No/Datc:22/87
LTD,                   ALC1/2018

06022019

HQ Filc:01/87/050Ю 0669/AM19/ RLA Filc:2624/040/00009 AM 19/ Lic No/Datc:2610012855

16102018

Status:
Defcrrcd

Decision : Thc Cornmittcc considcrcd thc casc as pcr agcnda and dccidcd to issuc dcficicncy lcttcr to thc authorization
., holdcr for submission ofthc following information and dcfcrrcd thc casc:--' a) Tcchnical descriptions/spccifications, pcrcentage composition (by wcight) ofthc products to bc cxported.

b) Detailcd manufacturing proccss along with tcchnical justification for wastagcs claimcd at cach siage and cach of the
matcrials rcquircd in thc manufacturing proccss.
c) Chemical namc, Tcchnical spccifications of itcms proposcd to be importcd.

' d) Whether thc scrap generatcd in the proccss is being rcuscd or not. Ifnot the tcchnical justification for its non-usc may
be fumished. Ifthc scrap is bcing sold, thc salc valuc/commcrcial valuc may bc indicatcd.
c) Material balancc indicating calculativc statcmcnt ofthc rcquircmcnt ofcach of itcm for manufacture ofeach ofcxport
product

Case No.:75′ 21/87-ALCl′2018   Party Namc:UNIFORM        Mcct No/Datc:22/87      status:
SYNTHETICS             ALC172018            Deferred

06022019

1HQ Fnc:01/87/050/00624 AM 19/ RLA Filc103の 5/040/00687.滋19/ Lic No/Datc:0310824539   1
55                                                             18102018               1

Decision :Thc cOmmittcc cOnsidcrcd thc casc as pcr agcnda and dccidcd tO issuc dcflcicncy lcttcr tO thc authorization

‐holdcr ror submisslon ofthc fOnowing infOrmation and dcrcrrcd thc casc:―

‐
  |)COmplctc and balancc chcmical rcaction showing mOlccular wcight and pcrccntagc yicld On molccular basls

Case No.:91/21/87-ALC1/2018 Party NamcJK TYRE AND   Mcct No′ つatc 22/87-
INIDUSTRIES LIM1ll,D     ALC1/2018

06022019

Status: Approvcd

HQ Filc

:01/87/050/00640/′ Mヽ19/

Decision : Bascd on thc prcvious technical commenls ofDIPP furnishcd vide thcir communication No. 7/153/2018-
TSW dated 04.09.2018, the Comminee dccidcd to adopt following norms:

I〕 XPORT IT1lM IMPORl｀ 1l EM

LCV/LIGHT l｀RUCK STEEL RADIAL
TYRES(TUBE TYPE)REINFORCED
WITH  NYI´ ON  TYRE  CORD
VヽARPSHEl]T
AUTOMOBILE TYRES FOR I´ CV/
LIGHT TRUCK APPI´ ICATIONS

149566Kg NATURAL RUBBER

SYNTHETI(〕 RUBBER
PBR 12 06Kg

CAR130N BI′ ACK 22 65Kg

SH,l:I TYRI](｀ ORD 7 01Kg

RLA Filc

:05/23/040/00294/AM19/
Lic No/Datc:0510408187

23 102018

rら′′



NYI′ON TYRE CORD
VヽARP SIIEET

(UNDIPPED)
4 27Kg

ZIN(〕 OXIDE 1 84Kg

RU13BER CHI〕 4ヽ1CAI´ S―
ANTIOXII)ANT
RUBBER CHI]MICALS-     2Kg
PVI RETARDER

I〕I,AI)WIRI]_1600Mヽ 4 4 50Kg

All othcr Misc
Matcrials/chcmicals viz.,
Ilonding /coupling agcnt,
Stcaric Acid, Synthctic
Rcsin, Paralfin Wax

423K3

Note: l. lherc should be a values cap on Rubber Chemcials and Misc. Chemicalas as per General Notc-g of
Handbook of Procedurc Volume-Il

RA may take consequcntial action as pcr policy / I'roccdures

ICase No:19/22/87-ALC1/2018   1Party Namc:JINDAl´ POLY「ILMS Mcct No/1)atc:22/87-
LTD                ALC1/2018

06022019

57 HQ Filc:01/87/050/00693/AM19/ RLA lヽ lc:o523/040/003051氣19/ Lic No Datc:0510408235
25102018

Decision : 'lhc committcc considercd thc case as pcr agcnda and dccidcd to dcfcr thc mattcr for cxamlnation
ofthc casc by 1'cchnical Expcrt(Consultanr) 

{ SK}

Mcct No/Datc:22/87-

ALC1/2018
06022019

Status:
Deferrcd

Status:
Dcfcrrcd

Case No:18/21/87-AI´ C1/2018   Pa■y Namc:KULODAY
TECHNOPACK PVT ITD,

HQ Filc:01/87/050/00567/AM19/  RLA Fllc:03/94/040/Oo664/ハ 419/ Lic No/Datc10310824816

58 31.10.2018

Decision : Thc Committcc considered thc casc as pcr agcnda and dccidcd to issuc dcficicncy Icttcr to thc aurhorization
.holdcr for submission ofthc following information and dcfcrrcd thc casc:-

a) Nct content of Mastcr Batch in llxport
b) Usc oflmport Itcm No.3 in Ilxport

Case No:19/21/87-ALC1/2018   Party Namc:COSMO FILMS LTD McctNo/Datc:22/87-

ALC1/2018
06022019

HQ Fnc101/87/050/005687AM 19/ RLA Iヽ lc:03/94/040/00688/AM19/ Llc Noわ atc:o310824813
31 102018

59 Decision : Thc Committec considcrcd thc case as pcr agcnda and decidcd to issuc dcficicncy lcttcr to the authorization
holdcr for submission ofthc following information and dcfcrrcd thc casc:-

a) Tcchnical dcscriptions/spccifications, pcrccntagc composition (by wcigh0 ofthc products to bc cxported.
b) Dctailcd manufacturing proccss along with lcchnical justification for wastages ;laimcd at cach stagc and cach of thc
matcrials requircd in thc manulacturing proccss.

Al'l tc..*"'.
efrq ?EsIF/ olLlP KUMAR

- --aS-- 
6r}'ffi,nu DGfi

Status:
Dcferred



c) Chcmical namc, Technical specifications of items proposcd to be imported.
d) Whcther the scrap gcnerated in the proccss is bcing rcuscd or not. Ii not thc rcchnical justification for its non-usc may
befumished. Ifthe scrap is being sold, thc salc valuc/commcrcial valuc may bc indicatcd.
e) Matcrial balancc indicating calculativc statcmcnt ofthc rcquircmcrtt ofcach of itcm for manufacturc ofeach ofexport
product.
f) Excact specification of Expon Product

Case N● :115/21/87-AI′ C1/2018

60 HQ Filci01/87/050Ю 0664/AN419/

Decision :

casc by DIPP

Case No.:21/21/87-ALC1/2018

HQ Filc:01/87/050/00570/AM19/

Case No:104/21/87-AI´ C1/2018

HQ Fllc:01/87/050Ю 0653/AM19/

Party Namc:KA
PREVULCANISl]Dl´ATl,X
PRIVATE LIMITED

RLA Filcllo/24/040/00051/ノ ヽヽ 419/

Mcct No Datc:22/87-      status:
ALC1/2018            DcFerred
06022019

Lic No/Datc:1010060053

01 112018

Status:
Approved

Thc committcc considcrcd thc case as pcr agenda and dccidcd to dcfcr the mattcr for cxamination ofthc

Pars Namc:HUBERGROUP    Mcct No′ つatc:22/87‐
INDIA PRIVATE LIMITED    ‐ALC1/2018

06022019

Decision : tsascd on thc dccision takcn in Norms Committcc-vII Mecting No.7 /g1-ALCI/2016 which was hcld on
12.08.2016, committee dccidcd ro adopt following norms:

RLA Filc:03/94/040/00703/AM19/ Lic No/1)atc:o310824927

06112018

EXP()RT:TEM QTY IヽIP()RT llEⅥ QTY

Polyurcthanc Rcsin (Solid contcnt -
45+/- I %[Polyurcthanc with Urcthanc

…

lKg
POLY(TETRAMETHYLENE
ETHER)GLYCOL 2000

1,4 BUTANED10L

0 2844Kg

0 0152Kg

DITRIMETHYLOL PROPANE 0 0130Kg

ISOPHORONI〕 I)IISO(〕 YANATE 0 1151Kg

N PROPYI´ A(〕 I]TATl〕 0 1600Kg

NOltMAI´ PROPANOI´ 0 3900Kg

ISOPHORONl〕 DIAMINI〕 0 0144Kg

MONOl〕TIIANOLAMINE 0 0053Kg

IIPI(〕 IH´ORO IIYI)RINI; 0 0025Kg

TETRA n― BUTYI′ TITANATE 0 0001Kg

TRANSPORT CONTAINER―
INTERMEDIATE BUI´ K
CONTAINERS(CAPACITY 1000
1′TRS/1000 KGS)

As pcr
poackig
policy

RA takc acli()n as / Proccdurcs.

Party Name:POLYFILI´

TECHNOLOGIES PVT LTD

RLA Fllc:3424/040Ю0206 AM19/

Mcct No/Datc:22/87

ALC1/2018
06022019

Lic NO/Datc:3410044681
12112018

Status:
Defcrred

` `` 
′



Decision : Thc Commitlcc considercd thc case as pcr agcnda and dccidcd to issuc dcficiency lettcr to thc authorization
holdcr for submission ofthe following information and dcfcrrcd thc casc:-

a) Detailcd Cataloguc of Impon Item No.3 and 4 and its usc in Export

Case No:105/21/87-ALC1/2018  Party Namc:POLYFILI
TECHNOLOGIES PVT LTD

Case No:110/21/87-Al.C1/2018  Party Namc:VISHAKHA

POLY「 AB P LTD

Case No:111/21/87-ALC1/2018  Pany Namc:VISHAKHA
POLY「 AB P LTD

Mcct No/Datc:22/87-

ALC1/2018
06022019

Status:
I)cferred

HQ Filc :01/87/050 /006541AM\9/ RLAFile:34/24/040/002\9/AMtgt Lic.No/Datc:3410044682
l2.l1.2018

lDecision : The Committee considered thc case as pcr agenda and decidcd to issuc dcficiency letter to thc authorization
holder for submission ofthc following information and dJerrcd thc casc:-

63 a) Technical descriptions/specifications, pcrcentagc composition (by wcight) ofthc products to bc cxponcd.
b) Detailcd manufacturing proccss along with technical justification for wastagcs alaimed at cach siage and each of the
materials rcquired in rhc manufacruring proccss.
c) Chemical name, Tcchnical spccifications of itcms proposcd to bc importcd.
d) Whcthcr thc scrap gcncratcd in the proccss is being reused or not. If not the technical justification for its non-usc may
be fumishcd. Ifthc scrap is bcing sold, thc salc valuc/iommcrcial valuc may bc indicatcd.
c) Matcrial balancc indicating calculativc statemcnt ofthe requircment ofcach ofitem for manufacture ofcach ofcxport
product.

fl Justification for l0%f Wastagc
g) Details of indigenous inputs

Status:
Defcrred

HQ File :01/87/050 /00659/AM19/ RLA Filc:08i24/04)/oozt4/AMtg/ t-ic.No/Datc:0814143831
l2.l1.2018

oo D9gisi-on : The Committcc considcrcd thc case as pcr agenda and decidcd to issue dcficiency lcttcr to rhc authorization" holder for submission ofthe following information and dcfcrrcd thc casc:-

a) Detailed Manufacturc Proccss indicating wastage at each stage and giving justification for wastage of8%o as shown in
process flow diagram
b) Exact chcmical name oflmport Item No.4 with thc cataloguc and litcraturc
c) Cataloguc and litcmture of Import Item No.2
d) Percentage net contcnt ofcach Import Itcm in Export product

Mcct No/Datc122/87‐

ALC1/2018
06022019

Mcct NorDatc:22/87‐

ALC1/2018
06022019

ALC12018
06022019

Status:
Dcferred

Status:
Dcfcrred

HQ Frle:01/87/050/00660/4Ml9/ RLA Irilc :08/241040/00215/AM t9l Lic.No/Darc:0810 t438J0
l2. r 1.20t8

oa Decision : The Comminee considcred thc case as pcr agcnda and dccrdcd ro issuc dcficicncy lcttcr to thc authorizalion-- holder for submission ofthe following information and dcfcrrcd thc case:-

a) Detailcd Manufacturc Proccss indicating wastagc at cach stagc and giving justification for wastage of87o as shown in
process flow diagram.
b) Exact chcmical namc of Impon Item No.4 with thc cataloguc and Iitcraturc
c) Cataloguc and litcraturc oflmport Item No.2
d) Perccntagc nct contcnt ofcach Import Itcm in Expon Producr

Case No:112/21/87-ALC1/2018
66

Party Namc:VISHAKHA
POLY「AB P LTD

Mcct No/1)atc:22/87-

ぐらヽ′



HQ File :01/87/050100661lAMlg/ RLA File :08i24i0401002161/'M191 Lic.No/Date:o810143832
l2.l1.2018

Decision : Thc Committcc considcrcd lhe case as pcr agenda and dccidcd to issue deficicncy Icltcr to lhc authorization
holder for submission ofthc following information and dcfcrrcd the case:-

a) Detailed Manufactuc Proccss indicating wastagc at cach stagc and giving justification for wastagc of 87o as shown in
process flow diagram.
b) Exact chcmical name oflmport Itcm No.4 with thc cataloguc and literaturc
c) Calaloguc and literaturc of Import ltcm No.2
d) Percantagc nct contnt ofcach Impon [tcm in Export Product

Case No:113/21/87-AI.C1/2018 Party Namci CREST

COMPOSITES&PLASTICS PVT
LTD

Mcct No/Datc:22/87-

ALC1/2018
106022019

Status:
Deferrcd

HQ File:01/87/050/00662/AM19l RLA File:08/241040/00255/AMl9/ Lic.No/Datc:0810143840
13. .2018

Decision : Thc Committcc considercd thc casc as pcr agcnda and dccidcd to issue deficicncy letter to thc authorization
holdcr for submission ofthc following information and dcferrcd thc casc:-
a) Tcchnical dcscriptions/spccifications, pcrccntagc composition (by wcight) ofthc producrs to be exporrcd.
b) Detailcd manufacturing process along with tcchnical justification for wastagcs claimcd at cach stagc and each of the
matcrials rcquircd in rhc manufacturing proccss.
c) Chcmical namc, Tcchnical spccifications of itcms proposcd to bc importcd.
d) Whethcr thc scrap gencratcd in thc proccss is bcing rcused or not. Ifnot thc tcchnical justification for its non-usc may
bc fumishcd. If thc scrap is bcing sold, thc salc valuc/commcrcial valuc may bc indicatcd.
c) Material balance indicating calculativc statement ofthe requircmcnt ofeach of item for manufacturc ofcach ofcxport
product
'f) Percentagc of Rcsin Contcnt in Expon Product

Case No.:61/21/87-ALC1/2018 Palty Namci SOLVAY
SPECIALITIES INDIA
PVT LTD

RLA「 ilc
:03/95/040/00552/ノ Mヽ19/

Decision : Ilascd on thL- cxamination of the casc of firm by Technical llxpcrt (Consultant {DNM}) in Filc No.
0l/87/050/00610/4M19, thc Commiucc dccided ro adopt following norms:-

liXPORT ITItM Iヽ4P()RT ITEM Quantity
PEEK(POl´YETHER I]THER
KETONE) lKg 4,4-DII'LUORO 131:NZO PHI〕NONE 0 777Kg

HYDROQUINONE PREMIUM/EXTRA
PURE/PHOTOGRAPHIC GRADE 0 383Kg

SODA SOI_VAYl´ I(〕III_SODIUM
CARBONATEI´ I(〕 II「 0 383Kg

POTASSIUM CARBONATE(EXTRA
FΠ Eヾ)

0 002Kg

0 0565Kg

HQ Filc

:01/87/050/00610/AM19/

Mcct No Datc:22/87-     Status:Approved
ALC12018
‐06022019

Lic No′1)atc:0310825057

15112018

1)IPHI:NYI SUIFONI:

LII｀IIIUM CHLORII)1](99%

RA may takc consequential action as pcr Policy / Procedurcs

´多
`′

0 0188KgANHYDROUS)

ハ■′ん″́―

黒璽魚■■L詰
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4ヽcct No/1)atc:22/87-

ALC1/2018
06022019

Lic No/Datc:0310825083

16112018

Decision : The committee considered the casc as per agcnda and dccidcd to dcfcr the mattcr lor cxamination
ofthe casc by Technical Expcrt(Consultant) {SK}

Mcct N♂ Datc:22/87-

ALC 172018

06022019
HQ Filc :01/87/050100644/ AMtg/ RLA Fite :05/24l040/00458/AMl9/ Lic.No/Date:0510408482

20.11.201870
Decision : Thc Committcc considered thc case as pcr agenda and decidcd to issuc dcficiency lctter to thc authorization
holder for submission ofthe following information and dcfcrrcd thc casc:-

a) Wastagc at cach stagc of manufactuer
b) Justification for 26.2%o wastagc

Case No:8/22/87-AI′ C1/2018   Party Namc:NIKHIL ADHESIVES
LTI)

HQ Filc:01/87/050/00682 AM 19/  RLA Filc:03/95/040/00748/AM19/

Case No:95/21/87-AI′ C1/2018   Pally Namc:VINYI.TUBI〕 S
PVT LTD,

PVT LTD

HQ Filc:O1/87Ю 50/00629/AM19/

Status:
I)efcrrcd

Status:
I)cferred

Case No.:123/21/87-AI′Cl′2018  Palty Namc:METRO TYRES   Mcct No/Datc:22/87-
LIMITED                ALC1/2018

06022019
71 HQF‖ c:01/87Ю 50/00672/AM19/ RLA rilc:30/24/040/00037/AM19/Lic No/Datα 3010104512

20112018

Decision : The committee considered thc casc as pcr agenda and decidcd to defer thc mattcr for cxamination ofthc
casc by DIPP

Case No.:79/21/87-AI′ C1/2018   Palty Namc:MRK HEAI´ THCARE McctNo/1)atc:22/87‐ Status:
I)cfcrrcdAl.C1/2018

06022019
HQ Filc:01/87/050/00628/AM19/ RLA Fitc:03/95/04}/oo79t/AMtg/ Lic.No,/Datc:0310825 t83

22.\1.2018

Decision : Thc Committcc considcrcd thc case as pcr agenda and decidcd issue dcficiency letler to thc authorization
holder for submission ofthc following information and dcfcrrcd thc casc:-

a) Complctc manufacturing proccss ofthc itcm ofexport indicating wastagc gcneratcd at each stagc ofmanufacturc with
complctc calculation for thc rcquircmcnt ofraw matcrials
b) Production of thc itcm of cxport as proposed in thc application during thc past thrcc ycars, vis-avis consumption of
raw matcrial both importcd and indigcnous, ycar wisc, duly ccrtificd by Chartcrcd Accountant
c) Dctails of indigcnous rcw matcrial (quantity wisc) proposcd to bc addcd whilc manufacturing thc product proposed to
bc exponcd

case No.:80/21lE7-At.c r /2018 Pany Name: MRK HEn LTIICARE Mccr No/Datc;22l87- sratus:
PVT LTD

Status:
Dcferred

ALC1/2018
06022019

1)clt・ rrcd

RI´A Ililc:03/95/040/00782/AM19/ 1ic NO′ 1)atc:0310825182

22.tt.20t8
13

Decision : The Committcc considcrcd thc case as pcr agenda and decidcd issue dcficiency lcttcr to thc authorization
holder for submission ofthe following information and dcfcrrcd thc case:-

a) Complete manufacturing process ofthe item ofexport indicating wastagc gcneratcd at each stage of manufacture with
,complete calculation for thc rcquircment olraw matcrials

`ら
も /



b) Production of thc item of cxport as proposcd in thc application during thc past thrce years, vis-avis consumption of
raw matc al both imported and indigenous, year wisc, duly ccrtificd by Chartcrcd Accouniant
c) Details ofindigcnous raw matc al (quantity wisc) proposed to be added while manufacturing thc product proposcd to
be exponcd

Case No.:96/21/87-ALC1/2018  Party Namc:MRL TYRES    Mcct No/Datc122/87-

LIMITED              ALC1/2018
06022019

Status: Approved

HQ Filc

101/87/050/00645/AM19/
RLA l■ lc

:05/24/040/00460/AM19/
Lic No Datc:0510408635

26112018

74

Decision : Bascd on the tcchnical commcnts of l)rpp furnishcd vidc thcir communication No  datcd o4 02 2019,
Conlmmに c dccttc螢 9 adopt'¨

l〕XPORT rll,M QTY lMPORT ITEM QTY{Kg}
NEヽV PNEUMATIC l・ YRES OF RUBBER
OF A KND USED ON AGRICUI´ TURAI´′
AGRO              INDUSTRIAI´
VIHICLES AND MA(〕 HINES,RADIAI.S‐
NYl′ON AND POI′ YESIER

100Kg
Natural Rubbcrく ITC HS CODE:
TSR,RSS― ITC HS
CODE:40012100)

3563

Synthctic Rubbcr-PBR
Polybutadiene Rubbcr 589

Synthctic Rubbcr SBR

Synthctic Butadicnc Rubbcr

(SBR-1502)
820

Carbon BIcck

N660′1ヽ330/N375/N339 2588

Nylon l yrc COrd Fabric(Dippcd)

1260/1680/1890/840 Dcnicr 305

0051

Rubbcriscd Tcxtilc Fabric Ny10n

Chafcr Fabric(Dippcd)

Nylon Chafcr/MOno Chafcr

Polystcr Tyrc Cord FabHc

(Dippcd)
1500/2000 Denicr

212

Bcad Wirc

Bcad Wirc 0 965 MM(BrOnzc
(〕odcd)

312

Rubbcr Chcmicals:Antioxidants

IIS/Tl)Q/1MQ 074

Rubbcr(〕 hcmicals:AntiOxidants

6PPD 076

Rubbcr Chcmicals:Accclcrator

NS/TBBS/MBTs 056

Rubbcr Chcmicals:Rctardcrs

CTP(PVZ) 012

Zinc()xidc 285
Stcaric′ cヽid 095

Microcrystallinc Pctrolcum Wax 080

Prccipitatcd Silica 201

RAI: (Rcsidual Aromatic Lxtracr)
Oil or Similar Products in which

414

ス′′そ%一

:
‐

`ワ

 ′



thc wcight ofthc
Aromatic Constitucnt, used as
Plasticiscrs and also known as
Rubbcr Proccss Oil
Phcnolic l'ackificr Rcsin 106

]nstrlb]9 sarleryr

Proccssing Additivcs

027

085

Ilomogcnizing Agcnt 014
RA may take consequcntial action as pcr I,olicl / I'rocedurrs

Case No:108/21787-

ALC1/2018

HQ Filc

:01/87/050βЭ0657/Aヽ119/

RLA Filc

:04/24/040/00171 AM19/

RLA Filc
:03/95/040/00723/AM19/

Lic No/Datc:o410164907

26112018

I.ic No/Datc:0310825249

27112018

Palty Namc:KINGFA      Mcct No/1)atc:22/87-ALC1/2018   status:
SCII〕 NCE&TECHNOl´OGY  06 02 2019                Dcrcrred
(INDIA)LIMITED

75 D""i'ion : Thc committcc considcrcd the casc as pcr agcnda and dccidcd to issuc dcficicncy lerrcr ro thc authorization
holdcr for submission ofthc following information and defcrrcd thc casc:_

a) Gencric name ofExport product
b) Catalogue oflmport Itcm
c) Perccntagc nct content of Import in Ilxpot

Case No:7/22/87-ALCl′ 2018 Party Namci SOLTEX PIう TRO  Mcct No/1)atc:22/87-
PRODUCTS LTD         ALC12018

06022019

Status: Approyed

Status:
Deferred

HQ Filc

:01/87/050/00681/ノ Mヽ19/

78 Case No.:9/22/87-ALC1/2018

Decision : I hc committcc considcrcd thccasc as per agcnda and dccided to rarifo thc liccncc as follows:

EXPoRT ITl,M

POLYPROPYLENE COMPOUND
(Containing 250k P olypropylcne, 5olo'l'itanium
Dioxidc and 70o% Calcium Carbonatc)

RA may takc consequential action as per policy / I,rocedures

Case No:20/22/87-ALC1/2018   Palty Namc:」 INDAI POLY

「
H.MS LTD

IMPORTITEM

tanium Dioxide

rlcium Carbonatc

QTY

75ヽ41

15ヽ41

210M I

Polypropylcnc

Mcct No Datc122/87-

ALC1/2018
06022019

77 11Q Filc:01/87/050/00694/AM19/  RLA Filc:05/23/040/00335′ し電 1ヽ19/ Lic No/Datc:0510408715

30112018

鵬篇鳳芋淵祗阻脳ざ∫1:11犠ぶ葛
pt tmda md“ d“db“たHtt mm∝ br αam腱 lon

Party NamciZENITH
INDUSTRIAL RUBBER

Mcct No′Datci22/87-     status:Approvcd
AI´C1/2018

勧 ′ぁ_

ギ
r,′ /

QTY

300M I



HQlヽ lC

:01/87/050/00683/AM19/

Decision : Thc committee considcred thc case as pcr agenda and dccidcd ro adopr following norms:-

PRODUCTS PVT LTD

RLA Filc

:03/95/040/00885//ヽM19/

INDUSTRIAL RUBBER
PRODUCTS PVT I´TD

RLA F‖ c
:03/95/040/00888/′ Mヽ19/

06022019

1´ ic No/Datc:0310825365

03 122018

Status: Approyed

HQ Fnc
:01/87/050/00684/′ Mヽ19/

AI C1/2018

06022019

Lic No Datc10310825368

03 122018
79b`tislon:Thc cOmmittcc consldcrcd tllc casc as Pcr agcnda and dccldcd tO adOpt following norms―

l〕 XPORT 111,M QTY(kg) Iヽ4P()Iく I

聟 ′ノ生_

liXPORl ITEM QTY(kg) IMPORT ITI,M Quantity
Recommended (Kg per
Kg of Export)

NATURAL  RUBBER  AhlD
SYNTHETIC RUBBER BASED
RUBBER    COMPoUNDED
SHEETS

300000 Kg NATURAI´ RU13BER 0225

SYNlIIETIC RUBBER
SBR 0225

ZINC()XIDE 0034

(:AR130N I〕 IA(lK 0160

ANT10XIDANT(6
PPD) 00120

ACCELl]RAT()RS 00120

ItETARI)ER PVI

PROCI:SS OH

STllARI(]ACH)

0008

0040

0012

Note: 1. Thcre should be a valucs cap uto 7oZ of FOB vah:
Gencral Notc-8 ofHandbook of Proccdure Volumc-Il

2. Thc firm will cxport back 330 Nos ofplastic pallcts alor

Thc Norms Cornrnitt"" ulro d".id.dth-ut h., ,*y b"
RA may take consequential sction as per policy / procer

PACKING MATEruAL 
I

: PLASTIC PALI-ETS I

I

I

rc ofexport for Rubbcr Chem

rgwith export item

asked to file an application

dures

330 Numbcrs for
export of 30000Kg of
Natural Rubbcr and
Synthetic Rubber
Based Compoundcd
Sheets

icals {5,6 and 7 } as per

f.. SION f*rtt."

Quantity Recommcnded

Othcr S rclcvant Natural 300000 NATURAI RUB131,R

郵邸雌出讐



Rubbcr / Synthctic Rubbcr Based
Compoundcd Shccts

NEOPRENE/
CHLOROPRENE 0135

NITRILE RUBBER―
NBR 0180

CAR130N BI´ ACK 0160

ANT10XIDANT,
KUMANOX 0012

ACCELI]RATOR
CBS 0012

PI´ ASTI(I1/1:R

I〕ASI MAN 168 0025

MAGNESIUM
OXIDE 0012

ZINC OXIDE
ACTIVE C 30 0025

PACKIN(〕
MATERIAIン :

PLASTIC PALLETS

300 Numbers for cxpofi of
30000Kg ofNatural
Rubbcr / Synthctic
Rubbcr Based
Compounded Shccts

Note: l. Thcrc should be a values cap I
General Notc-8 ofHandbook of Proccdu

Note: 2. Thcrc should be a valucs cap u

General Notc-8 offlandbook of Procedu
l. Thc firm will expon back 300 Nos ofpl
Thc Norms Committce also dc.idcd r

RA may take consequcntial action as p

lto 70/。 of FOB valuc OFcxpon fOr Rubber(
rc Volumc― II

帷o20/。 ofFOB valuc ofcxport for misccnan
rc Volumc― II

astic Pallcts a10ngwith cxport itcm  __

that f1111lrnay bc askcd to fllc an applical

ler Poucy/Procedures

3hemicals {5 nad 6 } as per

reous Chemicals {7 } as per

lion for SION fixation

Case No.:88/21/87-ALC1/2018   Pa■ y Namc:MRK IIEALTHCARlt Mcct No/Datc:22/87-
PVT LTD                ALC1/2018

06022019
‐  HQ Filc:01/87/050/00637/AM19/ RLA Filc:03/95/040/00908/AM19/ Lic No/Datc:0310825452

05122018

Status:
Dcferred

Decision : The Committce considcrcd the casc as pcr agcnda and dccidcd issuc dcficiency lctter to thc authorization
80 holdcr for submission ofthe following information and dcfcrrcd thc casc:-

a) Completc manufacturing process of the item of cxport indicating wastagc gcneratcd at cach stagc of manufacture with
complete calculation for thc rcquircmcnt ofraw matcrials
b) Production of the itcm of export as proposcd in thc application during thc past thrcc ycars, vis-avis consumption of
raw matcrial both importcd and indigcnous, ycar wisc, duly ccrtified by chartcrcd Accountant
c) Dctails of indigcnous raw matcrial (quantity wisc) proposcd to be addcd while manufacturing thc producr proposcd to
bc cxported

々 ルた__

J



Case No:11/22/87-AI´ C1/2018   Party Namc:MRK HEALTHCARE Mcct No′ つatc:22/87-
PVT LTD                 ALC1/2018

06022019
HQ Flc:01/87Ю50/00685/AM19/ RLA Filc 103/95/040/00909/AM19/ Lic No/Datc0310825456

Case No.:60/21/87-ALCI/20t8 Parry Namc:SOLVAY

Status:
l)r:fcrrrd

05.12.201 8

Decision : Thc Commitlec considcrcd thc casc as pcr agenda and decidcd issuc dcficiency lcttcr to thc authorization8l holder for submission ofthc following information and dcfcrrcd thc casc:_

a) Complctc manufacturing proccss of the itcm of cxport indicating wastagc generatcd at cach stagc of manufacture with
completc calculation for the rcquircmcnt ofraw matcrials
b) Production of thc itcm of cxport as proposcd in thc application dudng thc past thrcc years, vis-avis consumption of
raw matc al both imported and indigenous, ycar wisc, duly ccnificd by Chartcrcd A""ountunt
c) Details of indigcnous raw matcrial (quantity wisc) proposcd to bc addcd while manufacturing thc product proposcd to
bc exportcd

Decision :Bascd On thc cxaminatiOn of thc casc Of inll by Tcchnical Expcrt(cOnsultant{DNM})in Filc No
01/87/050/006091NM 19,thc Committcc dccidcd tO adOpt Follo、 ving nOnns:―

HQ Filc

101/87/050/00609/AM19/

EXPORT llEM

PEEK(POLYETHER ETHER
KETONI])

SPECIALITIES INDIA
PVT LTD

RLA Filc

i03/95/040/00551/′ Mヽ19/

Mcct No/1)atc:22/87-     status:Approved

ALC1/2018
06022019

Lic No/Datc:0310825530

07122018

0 002Kg

QTY IMI)()RT ITI:lヽ4 Quantity

lKg 4,41)I「I_UOROI〕 ljNZO PHENONI〕 0 777Kg

HYDROQUINONE PRLMIUM/EXTRA
PURE/PIIOTO(]ItAPHIC GRADE 0 383Kg

SODA SOLVAY LIGHT― SoDR」M
CARBONATEI´ I(]IIT 0 383Kg

POTASSIuM(〕 ARBONATl〕 (EXTRA
I'INE)

I)IPHl,NYI´ SUI´
「 ONE 0 0565Kg

I´ITIHUM CHI´ORIDE(99%
ANHYDROUS) 0 0188Kg

82 ~~~~~― ―ヽ

RA may take consequential action as per policy / proccdurcs

Case No:1/22/87-AI.C1/2018    Party Namc:WICTOR         Mcct No7Datc:22/87

.COMPOuNDING(INDIA)     AI C1/2018
PRIVATE LIMII｀ED          o6 02 2019

83 HQ Fib ll1/87/050Ю 0675/AM19/ RLA l■ に Ю5/24Ю 40/00457/AM19/ Lた No/Datc0510408944
17122018

Decision : 'fhe committee considcrcd thc case as pcr agenda and dccidcd to dcfcr thc mattcr for cxamination
ofthe casc by Technical Expcrt(Consulrant) { SK }

Status:
Dcferred

Status:
Dcfcrred

Case No.:21/22/87‐ AI′C1/2018

HQ Filc 101/87/050/00695 AM 19/

Pary NamciSRI RAMKARTHIC
POLYMERS PRIVATE LIMITED

RLA 
「
1lc:32/24/040/00046 AM19/

Mcct No/1)atc122/87-

ALC1/2018
06022019

Lic No/Datc:3210078784

84

…

l鶏
器 鮮
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I 7. I 2.201 8

Dccision : -l'hc 
conlntitrcc considcrcd thc casc as pcr agcnda ancl dccidcd to dclar thc mattcl for cxamination ol lhc

casc by I)IPP

85 1HQ Filc:01/87Ю 50/00696/AM19/

Mcct No/Datc122/87-

ALC1/2018
06022019

Lic No′ 1)atc:1010060087

17122018

Case No:22/22/87-AI′ C1/2018   Party NamciST MARYS
RUBBERS PVTI´ TD

RLA IIlc:1024/040/00078/AM19/

Status:
Dcfcrred

Casc No.:23/22/87-

ALC1/2018

Decision : Thc committcc considcrcd thc casc as per agcnda and dccidcd to dcfcr thc mattcr for examination ofthc
case by DIPP

Party Namc: SNR Mcct No/Datc:22/87- Status: Approycd

BUTYL R
RECLAIM

RA rnay take

RECLAMAT10NS PVT LTD  ALC1/2018
06022019

HQF‖c              RLA Filc
:01/87/050/006977AM 19/      :30/2″ 040/000397AM 19/

HQ Filc

:01/87/050/00676/AM19/

Mcct No/Datc:22/87

Al′C1/2018
06022019

Lic No Datc:0310826055

01012019

Lic No/Datc:3010104541

24122018

Decision : The committee considcrcd thc casc as pcr agcnda and dccidcd to ratify thc liccnce as follows subjcct to
86 all statutory clcamnccs since impon item is uscd butyl rubbcr tubc scrap:

I:XPORT lll,M QTY IMP()RT ITEM QlY

螢ぜコ
lake conscquential actiOn l
不 」里 lllttI― l―
as pcr POlicy/Proccdurcs

450000Kg

Stalus:
Defcrrcd

Case No:24/22/87-AI,C1/2018   Paゥ Namc:」INDAl′ SPECIAI′ TY Mcct No Datc122/87‐
TEXTILES LTD            ALC1/2018

06022019

87 HQ Filc101/87/050/00698/AM19/  RLA Filc:3024/040/00046/AM19/ Lic No/Datc:3010104543

27122018

Decision :・「 hc cOmmittcc cOnsidcrcd thc casc as pcr agcnda and dccidcd tO dcfcr thc mattcr fOr cxaminatiOn

ofthc casc by Tcchnical Expcrt(COnsultant){SK)

Case n-o.:2/22lE7-Al,Cl/2018 Party Namc: ZEMTI I Status: Approvcd
INDUSTRIAL RUBBI:R
PRODUCTS PVT LTD

RLA Filc

:03/95/040/01018/AM19/

Decision : Thc committcc considcrcd thc casc as pcr agcnda and dccided to adopt following norms;-

QTY(kg) Iヽ4PORT lTEM Quantity Rccommendcd
(Kg per Kg ofExpon)

NATURAI′ RUBBER 018

`Ч
れ ′

んノ″た名―

RUBBER FL()OR
COVERINGS&MATS
(CONSISTING OF
NATURAL RUBBER
OF EI)DM}

300000 Kg



EPDM SYNTIIETIC RUBBER

ANTI()XIDANT
KUMANOX,10NOl.

AC(,I!l′ I〕RATOR

RETARDER PVI

TITANIUM D1 0XII)I〕

BONDIN(〕 AGENT S1 69

PRO(〕 liSS OIL

STEARI(〕 ACID

PA(〕 KIN(〕 MATERIAI´ :

PI´ASIIC PALI.I:Ts

0025

Note: l. Therc should be a valucs cap uto 7% of IiOU valuc ofcxport
pcr General Notc-8 ofHandbook of proccdure Volumc-[l

Note: 2. Therc should be a valucs cap uto 2% of IIOB valuc ofcxport
l0 ) as per General Notc-8 ofHandbook of proccdurc Volume_ll

Casc No:3/22/87-ALC1/2018 Pany Namci SMI COATliD

PRODUCTs PVT LTD

for Rubber Chcmicals {4, 5 nad 6 } as

for miscellancous Chemicals {7 and

Mcct NO/Datc:22/87-      status:Approved
ALC1/2018
06022019

Lic No/Datc1031 0826434

17012019

2. The firm will export bck 300 Nos ofplastic pallcts alongwith ltcm

Thc No.1..S Conltnlttcc also dccidcd that f1111l rnay bc askcd tO■ lc an application fOr SION flxatiOll

RA may take conscquential action as per policy / lrroccdures

89

Decision : The committcc considcrcd thc case as pcr agcnda and dccidcd to rati$, thc Iiccncc as follows:

Case No:4/22/87-Al,C1/2018 Status: Approved

IHQ Filc

:01/87/050/00677/AM19/

HQ Filc

:01/87/050/006781ヽM19/

RLA「 ilc
103/95/040/01077/ノ ヽヽ 119/

Palty Namc:SMI COAll,I)
PRODUCTS PVT LTD

RLノヽFilc

:03/95/040/01079 AM 19/

Mcct No/1)atc:22/87-

AI.C1/2018

06022019

Lic No/Datc1031 0826436

17012019

0021

0027

0012

0038

300 Numbcrs for export
of 30000Kg of Rubbcr
Floor Covcrings and
Mats

liXPORT ITEM QTY IMPORT ITI〕 M QTY
Sclf Adhcsivc  BoPP
Flm

RA may take consequcntial

3500000Sq.meter
lliaxially Orientcd
Polypropylenc Irilm (60
micron,/43 gsm 1/- l0%)

l.04Sq.meter/Sq. meter
contcnt in Export Product

Adhcsivc ( 100% Solid)
Rubbcr Based I Iot mclt

20 grn/Kg contcnt of
cxport product

GLsdnc Papcr(60 gsm■ /_
10%)

l.04Sq.metcr/Sq. mcter
content in Export Product

action as per Policy / Procedurcs

90

ZINC()XIDE

0015

0067

0012



Decision : l'hc commiltcc considcrcd thc casc as pcr agcnda and dccidcd to ratiI), thc riccnce as folrows:

Self Adhcsivc
Polypropylcnc film ( 144
gsm 1/-10%)

Polypropylcne Film 80 mic =
66gsm +i - l0%)

1.04Sq.metcr/Sq. mctcr
content in Expon Product

Adhcsivc (100% solid)
Rubbcr Bascd I Iot mclt

l.04Sq.mctcr/Sq. metcr
contcnt in Export Product

RA may takc cOnscqut・ ntial actiOn as pcr Policy/PrOccdurcs

Mecting cnded with a votc of thanks to the Chair.

+ *,t **:*+**t*

A.t/ r-"--

I〕XPORT lll:M QTY IMI)ORT ITEM QTY

1500000 Sq.mctcr


